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INTRODUCTION 

I, the Chairman of the Public Accounts Committee, as authorbed 
by the Committee, do present on their behalf this 93rd Report on the 
Action Taken by Government on the recommendatfons of the Public 
Accounts Committee contained in their 58th Report (Fourth Lok 
Sabha) on para 39 of Audit &port (Civil), 1968 relating to Central 
State Farm, Suratgarh (Department of Agriculture). 

2. On the 7th June, 1969, an "Action Taken" Sub-committee was 
appointed to scrutinise the replies received from Government in 
pursuance of the recommendations made by the Committee in 
their earlier Reports. The Sub-committee was constituted with 
following members : - 

1. Shri N. R. M. Swamy, Convener 
2. Shri H. N. Mukerjee. 
3. Shri K. M. Koushik. 
4. Shri Tayappa Hari Sonavane. 
5. Prof. Shanti Kothari. 
6. Shrimati Sushila Rohatgi. 

3. The draft Report was considered and adopted by the S u b a m -  
mittee at their sitting held on the 17th December, 1969 and finally 
adopted by the Public Accounts Committee on the 7th January, 1970. 

4. For facility of reference the main conclusions/recommenda- 
tions of the Committee have been printed in thick type in the body 
of the Report. A statement showing the summary of the main re- 
cornmendations/observations of the Committee is appended to the 
Report (Appendix 11). 

5. The Committee place on record their appreciation of the assie- 
tance rendered to them in this matter by the Comptroller & Auditor 
General of India. 

NEW DELHI; 
9th January, 1970. 
.- . -- 
1st h Pausa, 1891 (S). 

ATAL BIHARI VAJPAYEE, 
C h 4 i m n ,  

Public Accounts Committee. 



CHsPTElLI 
REPORT 

This Report of the Committee deals with action taken by Gov. 
ernrnent on the recommendations contained in their 58th Report 
,(Fourth Lok Sabha) on para 39 of Audit Report (Civil), 1968 relating 
to Central State Farm, Suratgarh (Department of Agriculture) 
.which was presented to the House on the 3rd April, 1969. 

1.2. Action Taken notes have been received in respect of all tht 
15 recommendations contained in the said Rc ;.. ..,. 

1.3. The Action Taken Notes/statements on the recommendation 
of the Committee contained in the Report have been categorisec 
under the following heads : - 

(i) Recommendations/observations that have been accepted b 
 government. 

S. Nos. 6 and 10. 

(ii) Recommendations/observatiort.s which the Committee d 
not like to  pursue in view of the replies of Government. 

S. Nos. 2. 5, 7, 12, 13 and 15. 

(iii) Recommendations/obseruarions replies to which have nr 
been accepted by the Committee and which require reiteration. 

S. Nos. 1, 3, 4, 8, 9, 11 and 14. 

1.4. The Committee will now deal with the action taken by GO. 
ernrnent on recommendations at Sr. Nos. 1, 3, 4, 8, 9, 11 and 14. 

Yields in Suratgarh Farm: Need for improved irrigation faciliti 
and a cropping pattern-Paras 1.30 and 1.32 (S. Nos. 1 and 3). 

1.5. In para 1.30 of their Fifty-Eighth Report (Fourth Lok Sabh: 
the public Accounts Committee made the following observatic 
about the performance of the Seed Multiplication Farm in S u r ~  
garh : 

"The Committee are not at all impressed by the performan 
of the Seed Farm over the years. The kharif productic 
of the Farm in 1967-68 was about a sixth of what it w 
in 1963-64. Over this period, the rabi crop did improl 
on the other hand the average yield d some of the maj 
rabi products declined. Besides, the yield of the cro 



both rabi and kharif, varied erratically from year to, 
year. Apparently, the Farm has still not been able to1 
work out a proper crop pattern which as far back as 1961 
the Estimates Committee had considem3 essential for 
optimising yields." 

1.6. Analysing the reason for this situation, the Committee 
ebbserved : 

"The Committee recognise that the Farm has been affected 
by lack of adequate irrigation facilities on the one side 
and by floods on the other. The supply of irrigation to 
the Farm, which is situated at 'the tail end' of the Bhakra 
system, has over the last five years been 31 per cent of 
its allowance or less, the allowance itself being only 40 
per cent of the Farm's requirements. However, the dis- 
tribution system of the Farm cannot cope with full 
supply from Bhakra, even when it becomes available in 
1971, except after extensive remodelling which it is esti- 
mated to cost Rs. 94 lakhs. The alternative that Gov- 
ernment is now contemplating is to switch the Farm to 
supplies from the Rajasthan Canal but adequate supplies 
from this source arc not likely to matcrialise before 1975. 
Besides. the cost of :.emodelling of the distribution system 
to this source of supply has vet to be worked out. The Com- 
mittee find the entire position in regard to t!le provision 
of irr:gation to the Farm to be extremely unsatisfactory. 
It also raises the basic question as to whether the site 
for the Farm was correctly chosen." (Para 1.33). 

1.7. In a reply dated 4th December 1969, the Ministry of F i d .  
Agriculture, Community Development and Co-operation have 
stated: 

"The farm has been visited by floods since 1958. Upto the 
year 1964, the intensity of the floods was not very high 
In the year 1964, the floods were of an unprecedented 
nature with the result that our kharif crop was greatly 
damaged. It was thereforc decided that only the area 
protected with bunds and where irrigation was available 
should be cultivated in the kharif season. 

While it is true that seed production in kharif 1967 was only 
one sixth of that kharif 1963, the total production inclu- 
sive of non-seed production was oidy slightly lower in 



kharif 1967 compared to kharif 1968 if Dhaincha an& 
sugarcane is excluded. 

A statement (Appendix I) siiowing the c r o p w k  total pro- 
duction in respect of 1963 kharif and 1967 kharif is en- 
closed. I t  will be observed that whereas the total yield 
of kharif crops (excepting Dhaincha and sugarcane) was 
10,580 quintals in 1963, it was 9,191 quintals in 1967. 

The cultivation of Dhaincha was considerably reduced be- 
cause of the difficulty in collection of seed in a big area 
which used to shed and create problems in the Fann 
as weed wherever it was carried by floods waters. The 
turning of Dhaincha into green manure was not fcund 
feasible due to lack of adequate irrigation facilities. The 
cultivation of sugarcane was drastically reduced as 
there was accumulation of dues from the Ganganagar 
Sugar Mills, which was the only Sugar Mill in the area 
and which the customer of the Farm for sugarcane. 

The yield of crops depends on a variety of indefinite factors 
and that is why it is not possible to pin down production to 
anv predetermined figure. Thrre shall always be fiuc- 
tuations in the averaac production of different crops 
ar.d i t  cannot be regulated with any prwision of the 
type possible in a manufacturing unit. The cropping pro- 
gramme IS linked with programmes for the production 
an3 multiplications of various types of seeds and it is 
not possible to have a standing cropping pattern. For 
example, In kharif 1968-69 a considerable area was put 
under Soyabeans for the first time because there was 
urgent need to mul t i~ ly  Soyabean seed imported from 
abroad. 

As desired by the Estimates Committee action was taken 
for evolving a suitable cropping pattern. Certain crops 
like Til and Gram which were sown in the initial stages 
and which did not give good output per acre were either 
dropped or the areas under them r e d u ~ d .  While the 
crops suitable for cultivation at the Farm have been 
determined it is not possible to adopt a rigid pattern for 
acreage to be put under each crop. Acreage under 
each crop has to be determined each year depending 
upon the types of seed needing multiplication at  a given 
time and other factors like the prevailing prices and 
marketing possibilities of the produce, ccsts of pro- 
duction, irrigation and weather conditions etc." 



"It is not denied that irrigation supplies to the Farm have 
been unsatisfactory, but constant efforts are being made 
to get increased irrigation supplies. It has been re- 
cently decided to switch over the irrigation system for 
the Farm to the Rajasthan Canal instead of the Bhakra 
canals. The cost of remodelling in the former case will 
be lower. But the present lease of land with the Surat- 
garh Farm expires in 1971 and it is not proposed to in- 
cur any substantial expenditure of a capital nature such 
as remodelling of canals until the lease cf the land is 
extended. The question of the extension of lease is un- 
der discussion with the Rajasthan Government. 

Regarding the suitability of the site, this was the only large 
sized site available for utilising the machinery gifted by 
the U.S.S.R Government for setting up a large sized 
mechanised Farm. When the site was selected, floods were 
unknown in the area. Even before the Farm was set up, 
towns and villages, railway track and railway stations 
already existed in the dry river bed. The first flood 
came only in 1958." 

1.8. The Committee asked for data about the total yield of 
kharif crops. both seed and non-seed. year-wise since 1963-64. This 
has been furnished in a note dated 6-12-1969 as U I I ~ ~ I . : -  

~- .. --- .. -. . - 
Year SecJ yrofiction N,):~-\ect p:uduition Tcsd 

- - - -- - ---- - - ~  ~ . 

6 .  

1963-64 -.- , J I ~  1,9,42:  I ..16.135 

1964-65 2460 .+S.ISU .$-,hsn 

1965-66 I c2- I 5,4:o 16,436 

1966-67 0 5 6  , c j , - f ;  t -  . , , - -  -,- 

1061-63 I 264 I I ,322 12,5?,G 
-- - - - - - - . - -- -- - - - -. p~ .- . - - 

(NOTE : Figr~cs  give3 An nmlplete qui:l!uls;. 
1.9. The Committee enquired about the crops suitable for 

climatic and other conditions prevalent in Suratgarh. This in- 
formation has been furnished as follows: 

"E:xperience has shown that the following crops are suitable 
for cultivation at the Suratgarh Farm: 

A. Kharif 
(1) Paddy. 
(2) Cotton. 
(3) Sugarcane. 



(4) Jowar. 
CB) Wra. 
(6) Soyabean. 
,(7) Lobia. 
(8) Cowpea. 
(9) Moong. 

(10) Guar. 
(11) Dhaincha. 
(12) Berseem (Fodder). 
(13) Vegetables. 

B. Rabi 
(1) Wheat. 
(2) Gram. 
(3) Oats and Barley. 
(4) Oil-seeds (Mustard and Taramira) ." 

1.10 In reply to a question for the reasons for higher yield of 
crops in IADP districts, the following position has been brought to 
the notice of the Committee in a note dated 6-12-1969: 

"A comparison of the figures of average yields given in 
Appendix 111 of the 58th Report of the Public Accounts 
Committee shows that generally, the yield of wheat, 
gram, rice, bajra and jowar compared favourably with 
the average yields in the I.A.D.P. District of Pali, Ali- 
garh and Shahabad. In the case of v:heat. the yield 
was higher than the average yield in these three I.A.D.P. 
Districts during 1963-64 and 1965-66. In 196647, it was 
higher than the yields at Pali and Shahabad. Ludhiana 
which has registered higher yields is an intensively 
irrigated District. 

Tn the case of gram, the yields were generally higher than 
those obtained in Aligarh and Shahabad District. In  
the case of rice, the yields were higher than those obtain- 
ed in Rajpur and Shahabad in all the years except 1967- 
68. In the case of Bajra, the yield was higher than that 
obtained at Pali and Aligarh Districts, in all the years. 
In the c:tse of jowar, the yield at Suratgarh was higher 
than tho average yield in Pali and in Ganganagar Dis- 
trict of Rajasthan State where the Farm is located. As 



regards sugarcane, yields obtained a t  Suratgarb were 
substantially higher than the average yield (except in 
1964-65) in Ganganagar District of iiajasthan. 

'l'he main reason for the lower per acre yield a t  Suratgarh in. 
a few cases is inadequate irrigation facilities." 

1.11. The Committee enquired when supplies from Rajasthan 
Canal will materialise and what the cost involved in switching over 
the Farm to this source of irrigation would be. In their note dated 
6th December 1969, the Department of Agriculture have stated : 

"We have requested the Rajasthan Government to make irri- 
gation water available from the Rajasthan Canals System, in ac- 
cordance with a decision taken in a meeting with representatives 
of the State Government. It  is not known when the Rajasthan 
Government will be able to arrange this. The matter is being 
pursue4 with the Rajasthan Government." 

"The exact cost of remodelling of the distribution is not yet 
known, but we have been assured by the representatives of the 
Rajasthan Government in informal discussions that this will be much 
lower than if increased irrigation supplies were to be obtained from 
the Bhakra System. In any case, as stated earlier, it is not proposed 
to incur any substantial espenditure of a capital nature until the 
lease of the land is extended." 

1.12. The Committee observe that the Department of Agriculture 
set up a committee to review the working of the Suratgarh Farm. 
In a report submitted in September, 1969, that committee have made 
t t ?  fc'!an-ing observations about the agricultural operations in the 
Farn  : 

'.Kharif" 69.-The area sown during hkarif 1969 amounts to 6,200 
acres. The Committee visited the fields and found the stand of the 
crops quite reassuring, particularly in the case of paddy crop. Con- 
ditions remaining favourable. the farm expects to harvest a record 
crop of about one lakh quintals. 

Out of 6,200 acres sown under kharif crops, 540 acres is under 
green manuring. Out of the rest, only 4,374 acres has been taken 
for calculation of income. In the remaining 1,2811 acres the yield 
expectation is below target. This acreage includes experimental 
summer crop of maize and moong. 

Maize crop is not successful in this area due to climatic con&- 
tions and its cultivation should have been rcduced to the minimum 
on the basis of past expernence. It should not be grown in future 



except on small area for hybrid seed production Cotton, sugarcane 
are paying crops. Two crops of mooslg can be taken during kharif- 
one before monsoon and the other during monsoon. This is being 
done as multiple cropping. Paddy is doing well. The market rate 
for paddy is low. It does not compete very well with sugarcane and 
cotton for return per unit of water required during the hottest ~eriod 
of the year when the water supply position is lean. The policy re- 
garding increasing or decreasing area under paddy, needs to be re- 
viewed at the end of the kharif crop. . 

Rabi.-The area programmed for rabi sowings was 22,000 acres. 
The present expectation is 16,000 acres.' The reduction is due to 
lack of flooding of fields. Previously, rabi was sown mainly cn flood 
moisture and irrigation was not available at the sowing time with 
the result that the entire sowing was mainly done on conserved 
moistwe. which did not give good germination. This year there has 
been flood only on limited area and the rest is planned to be done 
with canal irrigation. It is proposed to sow crops as under: 

With Irrigation: 

(i) Wheat . . 5,774 acres 
(ii) Gram about . . 4,000 acres 

With Floods: 

(i) Gram about 
(ii) Oil seeds about 

. . 4,000 acres 

. . 2,500 acres 

Although the area has been reduced, the sowing of rabi will be 
well in control and proper germination can be obtained. Irrigation 
would also be available at required time. It is expected that the 
return per acre and per rupee investment on direct inputs would 
be more this year." 

"The scheduled water supply for the Farm at present is 100 
cusecs.t Out of this, 85 cusecs cqme from Bhakra Canal System 
and 15 cusec from Gang Canal system. Supplies from Bhakra Canal 
as well as from Gang Canal system were in the past depleted due to 
floods in the months of August to November every year. This was 
adversely affecting the kharif crops as sufficient water was not 
I I  ___-_-___ _ ___-_-- __--- - - 

+Govemmmt b v c  stm'Xt th ~t "i I view ot impmvc 1 i::wion fsriliria ud mail ibiliv 
of flood moirture . . . . rhc Farm should be able to achkc its original target olra,coo 
LET*" 

tw-t have rt3.d tha' "the schedule water rupply i s  nc'urlly 81 muau-66 
.forea fitma Bh~kr8 Canal 8yr'c.n a d  r 5 cu'ccn fmm Gmg C t .wl  a p ' a "  



available at maturity and flowering time of the crops. Similarly 
paucity of water was also reducing germination of rabi sowings. 
This year the canals have not been breached during floods and 
hence the water supply has been as it should be in the normal course. 
In the upper reaches of STG Distt. the left bank has been 
strengthened. It is now expected to stand any intensity of flood. 
In the lower reaches within the Farm area so far there have been 
no breaches due to low intensity of flood waters. Further coopera- 
tion of Irrigation Department has been forthcoming in the recent 
past. Better crop and more incomc is expected from Kharif. Sow- 
ing of rabi will be possible to do with 'palcwa' irrigation on major 
portion of the area. Out of 100 cusecs, .about 5 cusecs water is 
likely to be utilised ir! tht. orchard. The remaining 95 cuFecs at the 
rate of 100 acres p i r  cuscc (4 likely cropping shou!d normnlly suffice 
for 9.580 acre? of crcp=. The output of cropping pcsr cuwc !w been 
taken 100 acres in rr~bi d u e  to thr Farm l , r ~ i n , ~  loc;~tc~,l ;ii :!IC tail 
end supplies being Ion- in t ritic:ll timcs. Ah>u: ! ; . O W  ac!-cb asen is 
likely tn be sown on  flood moisture. This \:.ill. n-':::!i. r+tc!:~cinq total 
area under RclSi. impro1.c. i h ~  rli:.-,c;  in;);.^: ' o u t p u t  rn!in. Such 
stable conditions. if rcgula:ly :ivnilablc. ca? ? - 7  ,115 nlor(> return per 
unit of Inone:,- sp(.nt 2nd iri:--!-r:.:r~ :hi, c x m m v  of t!:r Fitrm. .4s a 
result of tffo;.ts mad? to rc.!:!~!::~ fl-rrld \i.ntcb:. this .ii:ticipatcd low 
intpilsity of flood:. lwc, :-I,: 2 ricrrnsl f t  .'ii;:'c for  f t t t l t r ~  YcarS. 
The Cornmi:tee is of t!;r op:::i81n 113::: nn ;hc pl-iwnt bask o f  16.000 
acre:. rcsrturcps and esp<:qc'it::~c s!~il!d hc. worked out hut j t  \i.oilld 
be desirable t o  re7.-iew the  ;lr.sitinn fram tirnc. 1 0  time." 

1.13. In para 1.30, the Committee had drawn attention to the 
deterioration in kharif seed production in tbe Suratgsrh Farm 
since 1963-64. The Committee observe from the data furnbhcd to 
them that even if the 'non-seed' kharif produrtion is taken into 
account, the picture remains the same. The total kharif production 
in 1963-64 was 136,435 quintah and i t  4umped to less thnn n tenth 
in 1967-68 ie., 12,586 quintals The Committee are glad to observe 
that "condition remainiw favourable, the Farm expects to ham- 
a record crop of about one lakb quintals" in t h t  1969 kbatif rtuon. 

1.14. The Committee note that tbe muin for tbt lower per 
hectare yield is the abwnce of adequate irrigation. This hu affect- 
ed kharif crops at the flowering stage and nbi crept-tbt nufarl.~ 
of fbe Fanu-at  the sowing stage. Thc long-term lldrtbn to thb 
difficulty according to Government lies ia switching over tbe Fum 
to irrigation from the Bhalva C u u l  to the Rajastban Cuul, bat tbe 
cost of this is yet to be worked out, In any cam, tbs P.rm b in w, 
position to commit itself to any subdanthl arpsadlhvs om t&b 



~ t , t i l l ~ i r r a ~ C e f r a m t h e ~ # t h m G o ~ t  
t & t t h e I . . r a o m t B e h m d a c e ~ p k d b y t h e F P m , ~ c h I s d u e t o  
sq(rln, by 1911, will be extended. The Commithe bowever gather 
that tbe Iikljastb~ C a u l  crosses the Suratgarh dbbibutory and 
Cbs Pilibmagan disbibutmy of the Bhukra system at a plate e l m  
to the Farm where two siphons operate. Tbe Committee would 
like GovernmPsnt k examine whether it w d d  be possible to take 
advamtage of this arrangement to augment irrigation supplies to 
the Farm, without substantial capital expenditure. 

1.U. Tbe Committee also note that a committee set op by Gov- 
ernment to examine the working of the Farm has suggested the 
dtscontinuanec or reduced cultivation of certain crops like maize, 
which have not been "saccessful due to climatic conditionsw, and 
paddy, which does not "compete very well with sujprcane and cot- 
ton for return per unit of water required during the hottest period 
of the year when the water supply position is lean." The Com- 
mittee have already, in their 58th Report, highlighted the need for 
a proper crop pattern. The Committee hope that this point will be 
kept continuo~uly in view having regard to observe yields of the 
crops and their market potentialities. 

Prob!em of floocts Para 1.33 ( S .  NO. 4) 

1.16. Referring to the problem of floods faced by the Farm, the 
Committee made the following observations in para 1.33 of their 
Fifty-Eighth Report (Fourth Lok Sabha) : 

"As regards the problem of floods, the Committee observe 
that they have become a 'hardy annual'. as the Farm is 
located in the bed of a river. A comprehensive flood 
protection scheme has yet to be worked out thirteen 
years after the Farm has come into existence, though the 
Committee are informed that it is being looked into. 
As early as 1961, the Estimates Committee had urged 
that control messures in this respect ,should be taken 
with utmost speed. It took six years after that for a 
diversion channel to be built and even this gave way 
under the impact of the first flood it had to cope with 
that very year." 

1.17. In a note dated 4-12-1969, the following reply has been 
furnished by the Ministry of Food, Agriculture, Community Dew- 
lopment and Cooperation: 

"The Farm was set up in 1956 and . . . . . .... the floods in the. 
Ghaggar river were not known a t  that time. The A t s t  



floods came only in 1958 and the Miaistrg of Food and 
Agriculture have been in cmtfnuous touch with the 
Rajasthan Government for prevention of flmde. Private 
lands were also involved. The Rajasthan Government 
constructed a flood diversion channel and i t  was hoped 
that this would solve the problems to a large axtent but 
the channel also gave way in 1967 under the impact of 
the first floods it had to cope with that very year. The 
diversion channel was constructed not by the Farm but 
by the Rajasthan Government. A Committee consisting 
of the Chief Engineer, Irrigation, Rajasthan; the Chief 
Engineer, Rajasthan Canal Project and Director of the 
Farm has been set up to finalise a flood control scheme 
for the Farm. But as stated earlier, i t  is not proposed 
to incur any large scale expenditure either on flood con- 
trol scheme or on any other item until the lease of the 
Farm is extended.. . . . . . . . . . . . . . . . . . . . . . .The Farm has 
constructed in 1969 some new protective bunds in the farm 
area to control the flood waters. It has strengthened the 
existing b u d s  and these bun& now total 25 miles. 
After the lease of the Farm is extended, comprehensive 
flood control measures will be adopted. When we switch 
over to the Rajasthan Canals System, as envisaged, the 
irrigation supplies will also improve. The Farm will then 
do much better than it  has done in the past." 

1.18. At the instance of the Committee, a further note dated 
.%-12-1969 was furnished as under: 

"A flood control scheme has been worked out and its cost is 
estimated a t  about Rs. 50 l a b .  It will benefit not only 
the Suratgarh Farm but also the private cultivators in 
the areas. The flood control scheme will also benefit the 
Railways and the P.W. Department of the Rejasthan 
Government. The question as to how the cost of the 
Flood Control Scheme should be shared is being discussed 
between the various beneficiaries." 

1.19. The Committee gather from the report of the committee 
-set up to go into the working of the Suratgarh Farm the following 
-regarding flood protection measures: 

"This year the canals have not been breached during floods 
and hence the water supply has been as it should be in 
the normal course. In the upper reaches of Suratgarh 
district, the left bank has been strengthened. It is now 
expected to stand any intensity of flood. In the lower 



reaches within the Farm  rep so far there have been no 
breaches due to low intensity of flood waters. .. .. .. . n 

1.20, The rmYnittee w glad to o b m e  that due to 'low inten- 
dty of Boods" the crop. in tb6 Pkraa weme Pot d.myed in 1- d 
that c6rtokr p l d c s a ~  mau\uzr h v e  been taken to msct the 
pwWem k f'aturs Howeyer, a pgmrmmt sysWm 04 doed control 
is expeeted to cost Ik 50 lakhs and is had on a scheme for cost 
sharing to be worked out with d o u s  beneficiaries Ub the W- 
ways, the State Pubtic Worlu Department and prhte  cultivators 
in the area. The Committee h e  no doubt that Gbvenunent will 
mure itself of the extension d the lease of the land occupied by 
the Farm before embnrlring on any substantial expenditure on this 
account. 

1.21. The Committee are also of the view that farms should be 
set up on lands leased in perpetuity or purchased lands rather than 
on lands leased for short periods so as to avoid a situatiou and un- 
certainty of this type. 

Cost of p,od~ir.tioii irr t ! is !  Fn8.m-Parn 1.61 (S. NO. 8) 

1.22. C o m n ~ n t i n g  on the cost of production in the Farm, the 
Committw obscrvcd In para 1.61 of thrir Fifty-Eighth Report (Fourth 
Lok Sabhn) as m d e r :  

"Tlw very low return on investment would appear to have 
been cnuscd by the h igh  cost of production on the Farm. 
The data a t  page 22 of thc  Rcport would shc~w that the 
cost of production of cron.; ratsed by the Farm, besides 
hr~lng suhicrt t o  lerqe variations from year to year, stayed 
a h o w  ttw range of prices fetched by sales in a number of 
cases. Apparentls. low productivity and heavy establish- 
ment and labour espenses amounting on an average to 
35 per cent of the total cost have contributed towards this 
position. I t  is regrettable that no systematic measures to 
control the expenditure on labour and establishment were 
taken though, as early as 1961. both the Estimates Com- 
mittee and a Committee on Large Sized Mechanised Farms 
set up by Government had emphasised their importance 
60 the Farm." 

1.23. In an action taken note dated 4-12-1969, the Ministry of Food, 
Aflculture. Community Development and Cooperation have replied 
a8 follows: 

''The low return on investment is due to the fact that as 
observed by the Committee in para 1.32 of the Report, the 

3101 -2. 



supply of irrigation to the Farm which b p i t w i d  at the 
tail end of the Bhakra system has over the laat 6 year~ been 
31 per cent of its allowance or less, the allowance itself 
being only 40 per cent of the Farm's reguirsnent. While 
the yield of crops depends mainly on adequate and timely 
irrigation, the employment of labour is on the basis of area 
under cultivation and cannot be reduced drastically even 
when the intensity of irrigation is inadequate. However, 
the number of labourers to be employed at the Farm is 
assessed every month taking into account the volume of 
work. The administrative expenses in the running of 
Suratgarh Farm are not considered high. They have been 
calculated to be 12 per cent, 13 per cent and 14 per cent of 
the cost of production in the years 1965-66, 1966-67 and 
1967-68 respectively by the Audit as per the Inspection 
Report on the accounts of the Farm issued by the A.G. for 
the year 1967-68. In spite of all this  the cost of production 
for sugarcane, hybrid maize and paddy IS lower than the 
cost of production at Pantnagar University Farm. When 
flood control measures are adopted. it would be possible to 
bring larger area under kharif crops and this would bring 
down the cost of production." 

1.24. At  the instance of the Committee. a further note dated 
6-12-1969 was furnished. This indicates the following position: 

"The State Farms Corporat~on of Ind~a Ltd. took over the 
administration of all the Cent~al State Farms from the 
1st August 1969. Immediately after this change-over. the 
Corporation applied itself to the task of strcamhning of 
all the Farms. A Committee was appointed consist~ny: of 
senior technical officers in thr headquarters officc of the 
Corporation and the General Manager of each Farm to go 
into thp working of all of them and the Committee has 
already completed its work so far ac the Farms at Surat- 
garh. Jetsar, Hissir and Jhnrwguda are concerntd. TIw 
terms of reference n f  t h r  Cn.nrr,i:tcr nsl;cd them to Irmk 
into the staff and ecitripmcnt requirem~nts of !hc Farms. 
Thew also asked them to look generally into questions 
about improving the economics of the Farms. As a result 
of the work of the Committee, some overstaffing has been 
discovered at the older Farms, namely. Suratgarh and 
Jetsar and efforts ha.::, heen made to transfer staff from 
these Farms to the nev. r r  Farms. The staff strength a t  the 
older Farms has been reduced without retrenching any 



individual so far. The Committee has also declared some 
equipment and spare parta as surplus a t  the older Farms 
and these will be disposed of if they are not wanted at the 
newer Farmr. The Committee haa prescribed limits of 
expbnditurt for eech of the Farms for the year ending 30th 
June, 1970 (which is the financial year adopted by the 
Corporation) and has also prepared realistic estimates of 
income for the year." 

1.25. The Committee observe from the reports of the committee 
mentioned in the foregoing reply, the following position: 

"A statement showing the posts sanctioned, posts filled and 
posts at present lying vacant at the Central State Farm. 
Suratgarh was furnished to the Committee. The total 
number of posts lying vacant was 47. After reviewing 
the position in each case, the Committee found that in 
majority of the cases, it was not necessary to retain 
these posts. In several other cases, in order to achieve 
economy, reduction in number of existing posts has been 
found possible. The specific recommendations of the 
Committee in the case of each post or category of posts 

. . . . . . . .  are given. .The saving in expenditure on this 
account is estimated at Rs. 1.25 lakhs." 

(ii) P.O.L. 
"The quantities of POL held at the Farm were checked. It 

was found that the stocks held as on 1-9-1969, particularly 
lubricants, were very much on the high side. The 
following table indicates the period for which the present 
stock of each oil/lubricant would last:- 

Item Period for 
which pre- 
rent stock 
would suffic- 

. . . . . . . . . . .  HAD. a1 months 

. . . . . . . . . . .  Petrol 3 months 

. . . . . . . . . . .  SAE-40 13 months 

. . . . . . . . . . .  SAIL30 17 months 
. . . . . . . . . .  Gear oil SAG-140 a months 



Mocrcx . . . . . . . . . . .  6 months 

. . . . . . . . . . .  Gruse-MI 8 months 

. . . . . . . . . . .  SEA--ro 9 months 

. . . . . . . . . . .  Brake Fluid a6 months 

. . . . . . . . .  Grease-M IV 13 months 
. . . . . . . . .  Kerosine Oil 11 months 

. . . . . . . . .  Upper Cylinder Lubricant Oil 57 months 

Furnace Oil . . . . . . .  . . 15 months 

. . . . . . . . . .  Mineral Jelly I I months 

I t  was explained that overstocking was due to the system 
of procurement through DGSLD. The Committee did 
not find m y  force in this argument. 'F i t .  basic cause for 
overstocking both at Jctsar adid S u r a t ~ t r l ~  Far:ns seems 
to be the systzrn of p;xing indents without taking into 
account the stocks in hand. Inquiries ma5c revcal- 
ed that t ! ~  indents were being prepared by the Mwhani- 
cal Wing and then placed on the DCS&D by the Stores 
Section hut without any vetting with r ~ g a r d  to the stocks 
in hand or in the light of average consumption during 
the past year. This anamolous working has rcs111tcd i~ 
over~tocking with both sides now evading responsibility." 

(iii) Surplus tnuchinerg und spares 

"The Committee has obtained a list of surplus equipment 
worth about Rs. 2,17.549 -. The Committee has also 
obtained a list of spare parts which has been declared 
surplus at Suratgarh. The total price of the spare parts 
declared surplus is Rs. 64,185/-. Efforts should he made 
to either sell these spare parts in the open market or  to 
transfer them to other farms, if required by the latter." 

(iv) General 
"Normally the cultivation cost, both direct and indirect, 

should not exceed 50 per cent of the crop income." 



1 s  While the C ~ U U W W  racqlnhrs f&t cantno1 over eo& of 
maotien fn the Fum eaa be edktivcly obtrtned only by opthis- 
4 gllbda tbey noald We to rkess the wad for slide measures 
fe e~llttolling costa of cultivatioa tn the Flnn. A Committee 
which reviewed the working of the Farm in September, 1969, sag- 
gasted measures tor mvlngs in staff expendikve to the tune of 

1.25 Iakhs, as it found a number of posk in the Farm to be 
mecees~ry. The Cadtke  hope that, in the light of tbis posi- 
tion, periodhl/evaluation of the staff position would be made with 
the help 02 prescribed norms. That Committee also found surplus 
equipment and spares in the Farm worth Rs. 2.81 lakhs, besides 
overstocking of P.O.L. products, where the stocks in hand ranged 
from 24 months' requirements to 57 months' requirements. As the 
F%rm has now to function as a part of a commercial corporation 
and pay its way, the Committee hope that cost-consdonsness would 
be instilled into all areas and levels of operations. In order to 
control inventories, economic order size for each item in use will 
have to be laid down for guidance of the ordering department. 
Prospects of t h e  Farm--Para 1.62 (S. No. 9) 

1.27. Referring to the prospects of the Farm. the PubIic 
Accounts Committee made the following observations in para 1.62 
of their Fifty-Eighth Report. 

"The Committee no t e  that Government themselves are not 
certain that wen  the profits made by the Farm in the 
last two years can be maintained. Apart from other 
factors the absence of adequate irr~gation facilities and 
the vulnerability of the Farm to floods render the pros- 
pects uncertain." 

1.28. In their reply dated 412-1969, the Ministry of Food. Agri- 
culture. Community Development and Cooperation have stated: 

"The Farm has definitely turned the comer and has given 
profits during the years 1966-67 and 1967-68 in succession. 
There may not be substantial profits in 1968-69 because 
for assisting the Rajasthan Government. it was decided 
to put some areas under Barseem instead of foodgrains 
as a measure of drought relief. Measures will be taken 
for control of floods and for getting adequate irrigation 
supplies. The question of continuing the lease beyond 
1971 is already under consideration. The method of ad- 
ministration of the Farm has been changed from the 
departmental set up to a company set up from 1-8-1969. 
It is hoped this will improve the working of the Farm. 



The Farm is playing a useful role in amcWtimg pro- 
grammes of seed production and mechnnisotioa of A@- 
culture, and in our opinion it would be desirabh to &a- 
t i m e  to run the Farm as a t  present." 

"We do not expect the profit in 1968-69 to be at the same 
level as in 1967-68 as a t  the request of the Rajasthan 
Government, we decided to put a b u t  500 acrcs under 
Barseem (a fodder crop) as a measure of drought relief. 
Considering the acute scarcity of fodder in Rajasthan, we 
decided to assist the Rajasthan Government by growing 
fodder even if this involved some sacrifice on our part." 

1.29. While the Committee are reassured to note the receat im- 
provement in the Farm's performance, they would like to point 
out that a lasting improvement is possible only if a standing solu- 
tion can be fomd k the twin d i a m e t ~ l l y  opposed problems-lack 
of irrigation water and control of flood waters This would involve 
capltal expenditure on a scale which it may not be prudent to incur 
till an assurance is forthcoming that the lease of the Farm land 
wonld be extended on a long tern basis. The Committee hope that 
Government will be able to work out a satisfactory arrangement in 
respect of the foregoing matters. 

Deficiencies in the Farmqs Accounts-Para 1.64 (S. SO. 11) 

1.30. Calling attention to the deficiencies in the system of 
accounts obtaining in the Farm. the Public Accounts Committee 
made the following suggestions in para 1.64 of their Fifty-Eighth 
Report : 

"The Comrnjttee observe that the existing system of accounts 
suffers from several deficiencies. This was conceded by 
the Government spokesman. The annual accounts cover 
the period from July to June which is not very suitable 
from the point of view of the Farm considering that the 
rabi crop. the major produce of the Farm. is sold only 
subsequent to June. The exclusion of thl. rental value 
of the land and the temporary capitalisation of items of 
expenditure like development and preliminary expendi- 
ture are also not calculated to give a correct picture of 
the cost of production each year. The Committee would 
like Government to take immediate steps, In consultation 
with Audit, to remwe these deficiencies ~ n d  streamline 
the accounts. " 



1.81. In an action taken note dated 4-12-1969, the following reply 
bra hem @en to these observations by the Ministry of Food, Agri- 
culture, Community Development and Cooperation : 

"me existing system of accounts a t  the Farm was tinalised 
in consultation with the Comptroller and Auditor General 
of India. We have addressed the A.G. Rajasthan for 
certain modifications in the accounts system. The matter 
fr still under correspondence. 

As stated earlier, the rent is being paid and is being shown 
in the accounts. A proportionate share of the c a p i t a l i d  
items of expenditure like development and preliminary 
expenditure is charged to the accounts every year and 
this is the only way to correctly exhibit such expenditure 
for the purpose of preparing accounts . . . . . .... . . . ........ . 
As pointed out during evidence by the Secretary, the 
existing accounting procedure of preparing the proforma 
accounts does not seem to be rational, as under that 
system interest on capital recovered is added to the capi- 
tal employed and losses/profits are deducted from /added 
to the capital employed. This does not give a Cair picture 
of either the capital employed or the return on capital. 
I t  is understood that the accounting procedure is under 
review bv Comptrollcr and Auditor General. From 1st 
August, 1969, the Farm has been transferred to a public 
sector undertaking which would be maintaining the 
accounts on commercial basis and this difficulty of know- 
ing the true results of the Farm will also be eliminated." 

1.32. In a further note dated 6-11-1969, thc Ministry of Food, 
Agriculture, Community Development and Cooperation have ela- 
borated the position as under: 

"As already mentioned in reply to para 1.60 and during 
evidence. the existing accounting procedure of preparing 
the proforma accounts does not seem to be rational, as 
under that system, interest on capital recovered is added 
to the capital em~loyed and losses/profits are deducted 
from/added to the capital employed. For example during 
1961-68, after accounting for the value of. opening and 
closing stock, the gross profit (total income minus ex- 
penditure) amounted to Rs. 69.58 lakhs. Out of this, if 
the entire capital invested by Government were treated 
as loan capital, an amount of Rs. 5.58 lakhs would be 
treated as interest paid to the Government. The net 
contribution to Government by the Farm after deducting 



interest, indirect and preliminary expenses and deprecia- 
tion, was Rs. 49.52 lakhs. The entire amount wae credited 
to Government through the treasury and no part of it 
was retained by the Farm. Ordinarily, such re-payments 
should be treated as a reduction in the loans provided by 
the Government to the Farm. However, in the proforma 
accounts, it is added to the capital employed, thus raising 
the capital employed to that extent, instead of reducing 
it. Depreciation on capital assets such as buildings, 
irrigation channels. equipment etc. is as  good a s  cash 
income of the Farm credited to the Treasury which should 
lead to a reduction in the capital employed. This is slso 
not provided for i n  the present accounting prmedure. It 
is understood that revision of this procedure is ur,der 
consideration of thn C.A.G. and any instructions rcceived 
regarding the manner in which the assessment of the 
correct financial results has to be prepared will be duly 
complied with. In any case. from the year 1969-70 on- 
wards, the accounts will bc prepared on strictly com- 
mercial lines as  the Farm has been transferred to a 
Public Sector Undertaking. " 

1.33. The Committee have already drawn attention to the defi- 
ciencies in the present system of accounts in the Farm. They 
would like Government in consultation with the Comptroller and 
Auditor General to take immediate steps for rectifying the defects 
in the accounting procedure. so that it presents a true picture of 
the working of the Farm. 

Financml forecasts oi qew State Farm:---Para 1.80 (S. No. 11) 

1.34. Draw~ng attrntlon to the decislon of Government to .wt 
up five new State Farms at  Hissar. Sutlej. Smdhnur. Hlrakud and 
Aralam and to the deficiencies In financial forecasts prepared in 
respect of these Farms, the Public Accounts Committee stated in 
para 1.80 of their F~fty-Eighth Report (Fourth Lok Sabhal.  

"The Committee note that Government have now decided 
to set up a corporate form of management for this and 
for the five new State farms set up or In the process of 
being set up. The Committee also note frnln thc* financial 
forecasts prepared for four out of. the five State  farms 
that Government expect an annual return ranging from 
21 per cent to 57 per cent. the capital investment bemg 
recouped w~rhln a period ranging from 3 to 10 years. Thn 
Committee cannot, however, help feeling that Govern- 
ment's expectations of returns from these farms arc on 



the extravagant side. I t  is also a matter for regret that 
the proposals for setting up these farms were brought 
up.br approval before Parliament through the demands 
for grants with no indication whatsoever of the econo- 
mics of the schemes or of the .working results of the 
Farm at Suratgarh, which had then been in existence 
for twelve years and had been incurring losses. The 
experience so far gained with the Suratgarh Farm and 
certain other factors mentioned in the financial forecasts 
of the new State farms suggests the need for extreme 
circumspection before committing resources for the 
development of these farms on the basis of over-optimistic 
anticipation; regarding returns. The farm a t  Hissar, 
which is expected to yield a return of 57 per cent and 
recoup the capital invested over three years from 1968-69, 
is dependent for its irrigation on the remodelling of the 
existing canal system in t h e  area at a cost of Rs. 75 lakhs. 
The remodelling has apparently yet to be started by the 
State Government. In thc case of the farm at Hirakud, 
where a return of. 21 per cent is anticipated and capital 
is expected to be recouped within ten years from 1969-70, 
the value of the produce in the first full crop year. i.e., 
1968-69. has been Rs. 3.60 lakhs only as compared to the 
expected return of Rs. 29.21 lakhs. Besides, the location 
of the farm rendered four-fifths of the area of the farm 
liable to inundation by the Hirakud Reservoir 'for one 
and a-half to five months in a year. The farm at 
Sindhnur, from which a return of 38 per cent is antici- 
pated and the capital is expected to be recouped in four 
years from 1970-71, is situated in an area where 'prolong- 
ed droughts are of frequent occurrence'." 

1.35. In their action taken note dated 4-12-1969. the Ministry of 
Food, Agriculture. Community Development and Cooperation have 
replied to these observations as follows: 

"The decision to set up a Corporation to run the Farms has 
been taken as it 1s expected that under a company form 
of administration, thcrr will be a greater sense of com- 
pulsion on the management to minimise losses and to 
make profits. The State Farms are essentially com- 
mercial organisations and should run as such unhampered 
by the procedures that govern the working of Govern- 
ment Departments. 

The notes on the demands for grants in respect of new State 
Farms in 1967-68 and 1968-69 did not specify the amounts 



required for each particular Farm. There Were general 
provisions intended to be utilised for setting up new 
Farms on the basis of the anticipated progress of negotia- 
tions with the State Governments for acquisition of land. 
Preparation of detailed financial estimates was not 
possible at the time the budget estimates were framed. 
I t  was not considered necessary to bring out the economics 
of the working of the Suratgarh Farm for purposes of 
these budget estimates, firstly, because in Government's 
opinion the Suratgarh Farm was doing reaso~ah!.: well 
and secondly because there was an internaticma! agree- 
ment for setting up additional Farms and Goverilment 
had every in1e:ition of implementing this a?r:>emen!. It 
is our hope that the Farms set up uqder the ?grecmcnt 
would be ccmmercialiy wiccessful. Mention has been 
made of a part of the land at the Hirakud Farm being 
inundated for a part of the year. This is correct but 
this land had been lying unexploited, after the conslruc- 
tions of the Hirakud Dam and utilisation of land periodi- 
cally inundated would be a unique experiment and its 
results could be utilised for bringing undtlr ci~ltivation 
large areas around other dams which also jiei inundated 
for a part of the year. BY and large, our State Farms 
have been set up on lands not under cultivation before 
and by setting up the Farms. thr Government has not 
only developed the areas but has brought prosperity to 
those areas beside; making a contribution to thv mechani- 
sation of agiru1tv.r~ in the country. 

Regarding the Farm at Sindhnur in Mysore. this Farm is in 
the command of Tungabhadra area and wc haw assur- 
ances of adequate irrigation supplies from State Govern- 
ment. 

Mention has been made of extravagant returns prwided for 
in the financial estimates of the Farm. These are the 
first financial forecasts but every effort will be made to 
see that the returns in commercial terms are reasonable." 

1.36. In a further note dated 6-12-1969, thr Ministry have stated: 

"The management of the Farms have been told not to exceed 
the expenditure limits indicated by the Committee. They 
have also been told to endeavour to achieve the income 
targets fixed by the Committee. After the Corporation 
took over, an effort has been made to introduce greater 
cost c o n s c ~ ~ ~ s n e s s  amongst all ranks of the Farms. Some 



incentive awards have also been announced. There 
has also been a diversification of the activities of the 
Farms and they have now been authorised to undertake 
land development, land levelling and soil conservation 
work on lands of private parties on purely commercial 
terms. This is to ensure fuller utilisation of machinery 
and man-power. As a result of these efforts, it is our 
hope that the Farms will run as successful commercial 
units in future. 

The Committee appointed by the Corporation h ~ s  prepared 
estimates of expenditure and income for one year only. 
This is a realistic approach as any estimates of expendi- 
ture and income for a period as long as 4 or 5 years may 
turn out to be highly wide oE the mark. This exercise 
of a Committee preparing estimates of expenditure and 
likely income would be repeated every year." 

1.31. The Committee note the Government's view that the 
ftnancial forecasts in respect of the new State Farms, which the 
Committee had characterised in their Fifty-E3ghth Report as extrava- 
gant in expectations, are "the first financial forecasts". Apparently 
these farms will not be able to produee returns on the scale and 
at the pace visualised in the original forecasts. The Committee 
hope that Government will, in the light of this experience, ensure 
that proposals involving substantial capital expenditure a n  not 
approved on the 'basis of optimistic forecasts prepared withorrt being 
scrutinised by experts in that line, who are not connected with the 
proposals. So far as these farms are concerned, the Committee 
would like Government to have a reassessmeat of the pmipech 
made and brought up before Parliament along with the relevant 
demands tor grants when they are next presented. 



RECOMMENDATIONS/OBSERVATIONS THAT HAVE BEEN 
ACCEPTED By GOVERNMENT 

The Committee are unable to understand why the implementa- 
tion of the Animal Husbandry. Horticulture and Poultry Schemes 
were taken up, when the financial forecast for the Farm provided 
specifically that these would be started only after perpnnial irriga- 
tion became available. Government suffered in consequence a total 
loss of Rs. 5.46 lakhs on these schemes. The Committee note that  
the Poultry Section has been now wound up and that the Animal 
Husbandry Section is proposed to be transferred out of thc Farm's 
jurisdiction. As regards the Orchard. i t  is seen that the question of 
winding it up "wholly o r  partially is under active amsideration". 
The Committee would like a decision on this point to be taken 
expeditiously in order to save further losses. 

[Sl. No. 6 of Appendix XI11 (Para No. 1.15) of 58th Report 4 t h  
Lok Sabhn:. 

Action Taken 
At the time the Farm started. ~t was expected that perennial 

irrigation would be available by the end of 1959 but this expecta- 
tion did not materialise. Since the original project envisagtdd tak- 
ine, up Animal Husbandry, Horticulture and Poultry Schemes, it 
\v& decided to take them up in a m a l l  measure on a trial basis 
The emphasis at  the Farm shlfred later to the production of seeds 
only. and that is why the sections referred to abnvc were not 
expanded. 

However, the working of the sections was rcv~ewed well before 
the matter came to the notlce of the P A  C and the Poultry Section 
was wound up in April, 1968. The Animal Husbandry Section was 
handcd over to the Central Cattle Rrc-ed~nc Farm early In 1969. 
Regarding the orchard. it has been decided tn clear up  an area 
of 100 acres under the orchard. 

[Deptt. of Agriculture u 'a Ro 2.13/69-FR. dt. 4 12-19691. 



The orchard at the Farm has not been completely discontinued. 
All fresh plantation of fruit plants and trees has been discontinued 
but the areas earlier planted are being maintained except for an  
area of about 100 acres which had a large number of diseased plants. 
These have been removed. The orchard is now better maintained 
and is expected to yield a reasonable profit this year. The yield 
is likely to increase in the coming years. The farm is also inter- 
cultivating the orchard area with mustard, toria, gram and vege- 
tables. 

[Deptt. of Agriculture, O.M. No. 2-18/69-FR, dt. 6-12-69]. 

Recommendation 
The Committee note that the Farm has to recover a sum of 

Rs. 30 lakhs from various ~ ~ a r t i e s  to whom Farm produce has been 
sold. The arrears represent nt.arly 66 per cent o l  the Farm's average 
annual Income during the five .;cars ending 1967-68. The Com- 
mittee would like the collcctim to bc speeded up. The Farm should 
also ensure that sales are in future made strictly on a cash basis 
alone. 

S1. No. 10 of Append s 111 (Pa1.a No 1.631 of 58th Report 4 t h  
Lok Sabhal. 

Action Taken 

The arrears have no\v L i m  r~~duced to about Hs. 12 Idkhs. These 
dues are mostly outstand~ng against departme:ital organisations and 
we expect to recover them Instruct!ons \vc31-t. lssued well before 
the matter came to the notlce of the  P.fl C :+at future sales will 
invariably be made on a cash bas~s. 

[Deptt. of Agriculture u!o No. 2-lS/69-FR. dt. 4-12-69]. 



RECOMMENDATIONS/OBSERVATIONS WHICH THI COM- 
MITTEE DO NOT DESIRE TO PURSUE IN VIEW QF THE 
REPLIES OF GOVERNMENT. - 

If the average yield of some of the crops in the Farm is com- 
pared with =ield obtained under crop demonstrations held in vari- 
ous parts of the country under the Intensive Agricultural Develop 
rnent Programme. the shortcomings in the Farm.3 performance be- 
come even more evident. In respect of four out of the Ave principal 
crops grown in the Farm, the highest average yield obtaincd in any 
year since 1963-64 was 5 per cpnt to 49 per cent below the lowest 
average yield obtained through crop demonstrations held in 1965-66. 
I t  is significant that the veilds under crop demonstrations were 
obtained in a year generally rxoenised as one characterised by 
widespread drought in the country. 

[Sl. NO. 2 of Appendix XI11 (Para No. 1.31) of 58th R e p o r t 4 t h  
Lok Sabha]. 

Action Taken 

The highest average vield of Bajra at  the Suratgitrh Farm was 
10.27 quintals in 1964-65 agair,st the lowest average yield of 5.43 
quintals obtained through crop demonstrations in the I.A.D.P. dis- 
tricts. In the case of paddy the highest vield obtaincd at the Farm 
in 1964-65 was 25.67 quintals which was higher than thc lowest 
yield of paddy per hectare obtained in c o m w s i t ~  crop demonstra- 
tion under I.A.D.P. in 1965-66. The figure of 17.13 quintals earlier 
reported by this Ministry for Suratgarh Farm was in terms of rice 
and not paddy. 

The Committee has compared the yiclls of paddv at the Swat-  
garh Farm with the yields in Cachar District of Assam ar~d thr\ Rai- 
pur district of Madhya Pradrsh. In respect of. yvh~at. the comparison 
is with Ludhiana in Punjab and Shahabad in Bihar. In rc-wcct of 
maize, the cornoarison is with Alicarh in V.P. If the com~arison 
is made with areas of identica! w\?irnnmmts, such as a n  I.A.D.P. 
district in Rajasthan itself v.'--rv the climatic and othrr conditions 
will be almost on par the position is favourable. A statement 
showing yields of some important crops in Pali (I.A.D.P.) District 



of RBjasthan and a t  Surtitgarh for the y e a n  1lW-M to 1967-68 is 
enclosed (Annexure). A study of these figures show3 that in most 

the ~roduction a t  Suratgarh Farm was much better than the 
I.A.D.P. district of Pali. 

[Deptt. of Agriculture u/o No. 2-18169-F.R., dt. 4-12-697. 

Further Infotmotlon 

(i) the names of the crops suitable for climatic and other 
conditions prevalent in Suratgarh: 

Experience ha; shown that the following Crops are suitable for 
cultivation at the Suratgarh Farm : - 

A. Kharif 
(1) Paddy. 
(2) Cotton. 

(3) Sugarcane. 
(4) Jowar. 
(5) Bajra. 

(6) Soya bean. 
(7)  Lobia. 
(8) Cowpea. 
(9) Moong. 

(10) Guar. 
(11) Dhaincha. 
(12) Bcrscctn (Fodder) 

(13) Vc.ge:abltls. 

B. Rabi 

(1) Wheat. 

(2) Gram 
(3) Oats & Barley. 
(4)  Oil-seeds (Mustard & Taramira ). 
(ii) the per hactare yield of these crops since 1963-64 in Surat- 

garh and other districts of Rajasthan, and 



The data is contained in Appendix III of the PAC. 
(iii) the precise reasons for higher yield per hectare in IOP 

Distts. (e.g., whether it is due to IADP districts having 
introduced high yielding varieties which Suratgarh has 
not introduced 1. 

A comparison of the figures of average yields given in Appen- 
dix 111 of the 58th Report of the Public Accounts Committee shows 
that generally. the yield of wheat. gram. rice, bajra, and jowar 
compared favourably with the average yields in the I.A.D.P. Distts. 
of Pali. Aligarh and Shahabad. In the case of wheat. the yield 
was higher than the average yield in these three IADP Distts. dur- 
ing 1963-64 and 1965-66. In 1966-67, it was higher than the yields 
at Pali and Shahabad. Ludhiana which has registered higher yields 
is an intensively irrigated Distt. 

In case of gram. the yeilds \ware generally highcr than those 
obtained in Aligarh and Shahabad Distts. In the case of rice, 
the yields were higher than those obtained :n Raipur and Shah 
abad in all the years except 1967-63. In the case of bajra. thr 
yirld was higher than that ~~btained at Pal and Aliqarh Distts. in 
all the vears. In :he cn;e of i!~\v;c!-. the v ~ r i d  at S:il.atg:irh lvas 
hicher than the avcs!.:cC.. yie!~! .-! ? > ; I  ar.4 in  Gon~anr~~::tr Dis!t. o f  
Rajasthan Sta:c ~q.hc7.i~ t h : ~  F::rrn :, loca!cd As I cngards sugar- 
cane. yields obtaineri a? Suxit:: :i; t.?c3rc s;~l~st;rn:!;i!ly h ; ~ h c r  than 
the average yield (ercep! i n  1964-65) in  Gan:.:trt;;.!ar Distt. o f  
Rajas~han. 

The mala reasm f . ~ r  t h .~  io. ..::. r,abr bcrt yield a t  S, . t : -a~~;:rh in a 
few ca ies is inadequate irrigation facilities. 

[Dci,!t. of Agriculture. 0.M. So.  2-18i61)-FR. ci t .  G-12-69], 





Before going in for any  large scale investment on irrigation or 
flood protection measures for the Farm. the Committee would urge 
Government to consider seriously the necessity for such investment 
having regard to  the poor returns received from the Farm so far  and 
the dubious prospects of adequate financial or any other gains in 
the future. Later in this Report the Committee have pointed out 
that the Farm has failed to achieve the objectives underlying its set 
up and suggested that Government should seriously consider giving 
out  t he  land to enterprising peasants for cultivation. The Committee 
would like Government to take note of that position before making 
further commitments in respect of the Farm 

[Sl. NO, 5 of Appendix XI11 (P3r.i No. 1.341 0;' 58th Report-4th 
Lok Sabhal 

Action Taken 

Against the handicaps of inadequate irrigation supplies and thv 
annual floods, the performance of the Suratgarh Farm cannt~t  be 
described as poor. If we consider the monetar?. returns only. though 
the farm did suffer losses to the extent of Rs. 68.66 lakh upto thc year 
1965-66. it wiped out all previous losses during the years 1966-67 and 
1967-68. The total net loss suffered by the Farm upto 1965-66 was 
Rs. 64.12 lakh. I t  earned a p.ofit of Ks. 18.71 lakh in 1966-67 and 
Rs. 49.52 lakhs in 1967-68. Therc was a nct profit of Its. 4.11  lakh 
a t  the cnd of the year !967-68. In add~ticm mtc5rests on tiit. capital 
e q l o y c d  amounting to Rs. 41.51 lakh was ;rlw crvdited in tlw pro- 
forma accounts of rhcs F:lr-m. -4ccounts for the y w r  1968-69 h a w  
not yet been finalized. As  csplained in reply to para 1 Acr tlw prr- 
sent system of preparing plnforma account docs not gi\.c. ; I  fair pic- 
ture of either the. capital t m p l o c d  or thc r c t i i t . ~ ~  on ~ . ; i p : ; t i .  'I'lte 
ptirformance of the Farm shoulcl rc!ally ht. judgcd from ; r  hroadcr- 
anglc. 1: cmnot be d m i c d  that the Farm has devctltqmi ;I h r p .  
area o f  descrt land and has made it  fit for cultii~ction. 11 tias raised 
seeds and Farm produce ivorth Rs. 5.24 crores upto Junc.. 1968. and 
has prnvided employment to ctvw a thousand families. It has i~lsc, 
contributed in some measure to the progrcbcy of mechanisation in 
the countv-.. sr; :c nllmher of traincd men from the  various r ;~t~kh 
employed at lhe Farm have gone out to srrvc. Govt~mment Depart- 
ments and othw private organiairtion.. . Thl. Falm has produced 
substantial quantities of quality seeds which were given to t h  wlt i -  
x7ators and have contributed to incrc+:~sctl n~rwulturitl  prcduction all 
over the country. 



It has been suggested that we ahould seriously consider giving out 
the land of the Farm to the enterprising peasants for ~ultivatfon. 
The land belongs to the Rajasthan Government and is on lease to the 
Government of India for the specific purpose of running a mechanised 
seed farm. The existing lease of the land expires in 1971 and i t  is 
not proposed to incur any substantial capital expenditure on the 
Farm until the lease is extended. Large sized Farms are essential 
for production of quality seed as isolation factor for the multiplica- 
tion of nucleous and foundation seed is important and this isolation 
can be done only in large size Farms as distinguished from lands of 
private cultivators where isolation of land utilised for multiplica 
lion and production of nucl~wus and foundation seed is difilcult. 

NOTE:-The figures or profit and loss given above are slightly 
different from those furnished earlier and incorporated in the  Fifty 
Eighth Report of the P.A.C. The earlier flgures were also furnished 
by the A.G. Rajasthan with the audit para. Some of the figures have 
since becn revised by thc A.G. and the revised figures have been 
adoptcd in this document. 

[Deptt. of Agriculture u/o No. 2-18/64FR. dated 4-12-69] 

The Committee note that over a period of twelve years. the Farm 
made n total net profit of Rs. 5.04 lakhs. This works out to an 
annual return of 0.17 per cent on the average capital employed. The 
profits would be even less if allowance were to be made for lease 
money on the land which the Fann does not have to pay. (Total 
returns spread o\.er a pcriod of twelve years. Average Capital taken 
Sol.  the threc years cmding 1966-67 as given in the Audit Report 
(Civil). 1968.) 

{SI. No. i of Appcnd~s  S I I I  ( P a ~ a  No. 1.60\ of 38th Rc!prt-4th 
b k  Sabha7 

Action Taken 

Fur purposes of working out the annual return. the Coinnlittee 
have taken thc profits for all thc years from 1956-57 to 1967-68 while 
they have worked out thc capital as the avrrage of the three years 
ending 1966-67. The capital employed by the Farm for different 
::ears varied from 7.59 lnkhs in 1956-57 to Rs. 180 lakh in 1967-68. 
Moreover, it may bc mentioned that. as pointed out during evidence 
IN the Secretary, thc existing accounting procedure of preparing the 
proforma accounts does not seem to be rational. as under that system 
intcrest on Capital recovered is added to the Capital employed and 



losses/profits are deducted f rom/added to the Capital employed. 
This does not give a fair picture of eithci the Capital employed or 
the return on Capital. It is ~u~derstood that thc accounting proce- 
dure is under review by Comptroller h: Auditor General. From 1st 
August. 1969, the Farm has bccn tmnsferrcd to a public sector under- 
taking which u~oulcl bc maintaming t h e  accounts on commercial 
basis and this difficult! of Iinou-ins thc true i ~ w ~ l t s  ol' the Farm will 
also be eliminated. 

The Farm pays a sum 01' Rs. 8i.OOU per annum to t l w  Rajasthim 
Government as Malknna clia.gcs n h i r h  is thr* same thing as the  rcnt  
of the land. 

Further lnfoni~ation 

Please cluclda~e: 

According to the agreement with t h ~  Rajasthm ih\-ernmcnt tht 
following pa?;mc,nts arc  belne made. 

(a) Land Rerenlr e: 

Ranging from 19 nP tu 31 nP per. b~gha dcpendiny: upon the clabi- 
fication of land as Nali, Rohi or Dhora in the revenue rcwmls of the 
State Government and thc esact rntcs fisrtl by t h ~  Stat(' (hvcrn- 
ment revenue authoritie.. 



At 0.6 np per rupee of land revenue mentioned a t  (a) above 
(payable till the date ob remission of this cess by the State Govern- 
men t). 
.(c) District Board Fee: 

At 0.03 np  per rupee of land revenue or at  0.06 np per rupee 
from the date indicated by the State Government. 

i d )  Malkana 

A1 Re. 1/-  per bigha for dry (Barani) land, Rs. 2/- per bigha for 
seasonally irrigated land and Rs. 4 '- per bigha for perennially irri- 
gated \and. 

It will be noticed that wc arc paying n~alkn~la  in addition to the 
the land revenue. 'Malik' means otc'nc.~.. The amount to be paid 
to  the owner of the land for the use of his land is called 'Malkana'. 
Malkana evidentl?. is the land rcnt and is being paid in addition to 
land revenue. 

The Patwar Ccss and District Board Fcc were later abolished by 
the State Government and replaced by a Panchayat Samiti tax at  
5 per cent of land revenue education cess at I! per cent of land 
revenue and a Land Revenue Surcharge. 

( i v ~  whether the lease deed stipulates pavlnent of lease money; 
and 

The lease deed has not yet been executed. The draft deed drawn 
up. however, provides for payment of the charges as detailed above. 

(v) in view of what has been stated in Annexure D of Minis- 
try's reply to item 8 of list of points arising out of evidence 
tendered before the P.A.C. on '"3rd January. 1969. how is 
it 1 1 0 ~  maintained that lease money is being paid. 

In reply to item 8 of the list of points arising out of evidence 
tende~xxi before the P.A.C. on 23-1-1969. this Ministry had furnished 
a copy of the E.F.C. memo in 1956. The details of payments to be 
made to the State Government as mentioned against items (i) to 
(iii) were finalised only in April, 1962. Hence. these were not 
mentioned in the E.F.C. memo prepared in 1956. 

[Deptt, of Agriculture, O.M. No. 2-18/69-FR, dated 4-12-69]. 



The Committee cannot help feeling that in their anxiew to use 
certain gift equipment received, Government committed themselves 
to a large investment on the Farm without considering whether 

I such an investment would be worth-while. I t  is significant that the 
U a n c i a l  forecast of the Farm prepared at  the time of sanctioning 

the project did not spell out the economics of the venture in any 
precise terms. The forecast in fact contemplated that the econo- 
mics would be worked out "in a more precise way" .after "the 
scheme has been in progress for some time' . It was unfortunate 
that this was never done. In the result. substantial sums of money 
were expanded on the project from time to time without commen- 
surate return. 

[SI. No. 12 of Appendix XI11 (Para Nc 1.78) of 58th Keport4tlk 
Lok Sabha'. 

Action Taken 

The first financial forecast of the Farm was prepared in 1956. 
In December. 1960, its working and the financial results upto 1960-61 
were reviewed and the scheme revised in the light of actual 
experience in the first four years. Further the work of the Farm 
was reviewed every year at meetings of the Board of Management 
As explained in paras 1.34 and 1.60 the Farm has fully met the 
interest charges at the prescribed rates on canital employed b!. 
Government and in addition given a net profit of Rs. 4.11 lakhs. 

[Deptt. of Agriculture u j o  No. :?--2;i,'i:9-F1?. crated 4-12-ti9 I .  
Further Information 

Financial results pf the F w m  for the  years 1956-57 to 1960-61 
were reviewed in 1961 and a note was submitted to the Expenditure 
Finance Committee. A copy of the Review is enclosed (Not prin- 
ted). As regards future years. the note stated that the cconomicx 
would depend on the availability of perennial irrigation 

[Deptt. of Agriculture, O.M. No 2 18/69-FR dated 4-12-69] 

Recommendation 
Earlier in the Report. the Committee h a w  drawn attcntion to 

the altogether inadequate returl: on the capital invested in the 
Farm during twelve years. The problem of floods and lack of irri- 
gation facilities faced by the Farm from the start have yet to be 
satistaetorily solved. Besides. ;he lease on the land obtained for the 
Farm from the Government of Rajasthan is due to expire in 1971. 



The Committee would like @vernment seriously to consider whe- 
ther, in view of these circumstance& it would be worth-while at all 
for the Farm to continue. The Committee are inclined to the view 
that the ,intended objectives of the Farm might be better served if 
arrangements would be made through the State Government for 
the land held by the Farm to be distributed to progressive and 
enterprising peasants for cultivation. 

[Sl. No. 13 of Appendix XI11 (Para No. 179) of 58th R e p o r t 4 t h  
Lok Sabha]. 

Action Taken 
The Farm has definitely turned the corner and has given profit..; 

during the years 1966-67 and 1967-68 in succession. There may not 
be substantial profits in 1968-69 because for assisting the Rajasthan 
Government, it was dwided to put some areas under Barseem 
Instead of foodgrains as a measure of drought rclicf. Measures 
will be taken for control of floods and for getting adequate irriga- 
Lion supplies. Thc question of continuing the lease beyond 1971 
is already under consideration. The method of administration of 
the Farm has been changed from the departmental set up to a 
company set up from 1-8-1969. I t  is hoped this will improve the 
working of the Farm. The Farm is playing a useful role in execut- 
ing programmes of seed production and mechanisation of Agricul- 
ture. and in our opinion it would be desirable to continue to run 
the  Farm as at present. 

[Deptt. of Agriculture u /o  No. 2-18'6!)-FR, dated 4-12-69]. 

The Committee would like Government carefully to reassess the 
linancial viability o f  t he  new Statv Farms 111 the light r , f  these 
and other relevant factors. A number of seed Farms have been 
set up in the various States under the Five Year Plans to cater to 
the objectives that thc new Central Farms are intended to achieve. 
In States like Maharashtra. a Farming Corporation has also been 
sr? up. The Committee would like in this connection to draw 
attention to the observations of the Administrative Reforms Com- 
mis~ion about the need for the Central Government to divest itself 
"in the interests of economic development" of "functions and 
responsibilities which are lerfitimately those of the States" and to 
"encourage the States to take over. . . .progressively responsibilities 
In areas which undoubttdly belong to them". The Commission 
have specially drawn attention to various agricultural, poultry and 



animal husbandry schemes as examples of activity "which, pro- 
perly speaking, should not be handled by the Centre." The Corn- 
mittee hope that, in the light of this position, the proposal to e t  
up new Central Farms will be reconsidered by Government. 

[Sl. No. 75 of Appendix XI11 !Para No. 1.81) of 58th Report--4th 
Lok Sabha). 

Action Taken 

Each Central State Farm is set up after discussion with thr 
State Government concerned. The area selected is usually undeve- 
loped land which the State Government is happy to have developed 
through the Central Government agency. The seed production 
programmes at the Farm are taken up in consultation with the 
Agriculture Departments of the State Governments and they have 
the first right on the seed produced. The State Government. no 
doubt, keep in view the seed production expected from their own 
seed Fanns while suggesting programmes of seed production at the 
Central State Farms. As mentioned earlier, the five Farms in Orissa, 
Punjab, Haryana. Mysore and Kerala are being set up in compliance 
with an international Agreement. The Farms. as stated above, 
would play a useful role in the overall argicultural programmes of 
the  country Regarding the schemes relating to poultrr and animal 
hwbandq-. the poultp- scheme has already been m-\-oar?il up at the 
Suratparh Farm. It is not proposed to include it in the activities 
of any other Farm. The animal husbandry scheme h s  also been 
handed over to a Central Cattle Breeding Farm. v-!?(~e objecr is 
genetic improvement of cattle. Regarding any add~tionnl Farms 
besides the five Farms to be set up under the agreement with the  
U.S.S.R. Government, it has been recentlv decided rhat: for the  
present no new additional Farms will be set up. 

[Deptt. of Agriculture 11,'o No 2-1s :69-FR. dated 4-12-69]. 



CHAPTER IV 
RECOMMENDATIONS/OBSERVATIONS REPLIES 1'0 WHICH 

HAVE NOT BEEN ACCEPTED BY THE COMMITTEE AND 
WHICH REQUIRE REITERATION 

Recommendation 
The Committee are not at all impressed by the performance of 

the Seed Farm over the years. The kharif production of the Farm 
in 1967-68 was about a sixth of what it was in 1963-64. Over this 
period. the rabi crop did improve; on the other hand the averagt. 
yield of some of' the major rabi products declined. Besides, the 
yield of the crops, both rabi and kharif, varied eratically from 
year to year. Apparently, the Farm has still not been able to work 
out a proper crop pattern which as far back as 1961 the Estimates 
Committee had considered essential for optimising yields. 

[Sl. No. 1 of Appendix XITI (Para NIL 1.30, of 58th Repolt-4th 
Lok Sabha] 

Action Taken 
The farm has been visited by floods since 1958. Upto the year 

1964, the intensity of the floods was not very hiqh. In the pear 
1964, the floods werc of an unprecedented nature with the result 
that our kharif crop was greatly damaged. It was therefore 
decided that only the area protected'with bunds and where irri- 
gation was available should be cultivated in the kharif season. 

While it is true that seed production in khatif 1961 was ocly 
one sixth of that in kharif 1963, the total production incl :.;ive of 
non-seed production was only slightly lower in kharif 1~1;: rom- 
nared to kharif 1963 i f  Dhaincha and sugarcane is excludf.,i 

A statement (Appendix-I) showing the crop-wise total produc- 
tion in respect of 1963 kharif and 1967 kharif is enclosed. It will 
be observed that whereas the total yield of kharif crops (excepting 
Dhaincha and Sugarcane) was 10.580 quintals in 1963. it was 9.191 
quintals in 1967. 

The cultivation of Dhaincha was considerably reduced because 
of the diftlculty in collection of seed in a big area which used to 
ched and create problems in the Famm as weed wherever i t  was 
carried by floods water.; Thr  turni~ii: or Dhainrha into green 
manure was not found feasible due to lack of ~ d e q r ~ a t e  irrigation 



facilities. The cultivation of sugarcane was drastically reduced as: 
there was accumulation of dues from the Ganganagar Sugar Mflls.. 
which was the only Sugar Mil1 in the area and which was the 
customer of the Farm for sugarcane. 

The yield of crops depends on a variety of indefinite factors 
and that is why it is not possible to pin down production to any 
predetermined figure. There shall always be fluctuations in the 
average production of different crops and i t  cannot be regulated 
with any precision of the type possible in a manufacturing unit. 
The cropping programme is linked with programmes for the pro- 
duction and multiplications of various types of seeds and i t  is not 
possible to have a standing cropping pattern. For example, in 
kharif 1968-69 a considerable area was put under Soyabeans for the 
first time because there was urgent need to multiply Soyabeans 
seed imported from abroad. 

As desired by the Estimate Committee action was taken J O I  

evolving a suitable cropping pattern. Certain crops like Til x d  
Gram which were sown in the initial stages and which did not givr 
gcod output per acre were either dropped or the areas under t hen  
reduced. While the crops suitable for cultivation at the Farm ha\,c 
been determined i t  is not possible t o  adopt a rigid pattern f o ~  
acreage t o  hc put under each crop Acrcagc under ewh croj, has 
1 0  he drtcr.nined each year depending upon the 1 ~ p c s  of sccd need- 
In2 multiplic jtlon a t  a given time and other factors like the prevail- 
ing prires and marketing possibilities of the u rdu re ,  cost.; of 
;xcduction. irrigation and weather conditions etc 

[Deptt. of Agriculture u,'a No. :?-18/6%FH.. dt  G! 12-691 

Further Information 

(i) The total kharif production for each o f  the y e x s  sinct. 
1963-64-separately for seed and 19 v-secrl prndur,fion: 
and 

( i i )  the break-down of yield under each 1 1 f  the kharif crcl,, 
since 1963-64-separatelv for seed and non-sped produc- 

tion. 

The information is given in the s t a t eme~t  attached (Annexurt.) 

[Deptt. of Agriculture, O.M. No '7-1f!/69 FR d +  b-12-69 1 







Recommendation 
The Committee recognise that the Farm has k e n  affected by 

lack of adequate irrigation facilities on the one side and by flcjods 
on the other. The supply of irrigation to the Farm, which is 
situated a t  "the tail end'' of the Bhakra system, has over the last 
five years been 31 per cent of its allowance or lcsa the allow;\ucc 
itself being only 40 per cent of the Farm's requirements. However, 
the distribution system of the Farm cannol cope with full  supply 
from Bhakra, even when it becomes available in 1971, except after 
extensive remodelling which it is estimated to cost Rs. 8.1 lakhs. 
The alternative that Government is now contemplating is tc.1 
.;wi!rrh thc Farm to supplies from the Rajasthan Can31 but adequate 
supplies from this source arc not likely to materialise before 1975. 
Beside.. . the cost of rcmodellin~ of the distribution system tc-I this 
wurcc of supply has yet to be worked out .  The Committee find the 
entire position in regard to t l i ~  pro\vision of irrigation to the Farm 
is rxtrcmelg unsatisfactory. It  also raises the basic yucstinn as :& 

whethrr the site for the Farm was correctly chosen. 
[SI. No. 3 of Appendis XI11   pat,,^ No. 1.:3::1 nf 58th & - [ N J !  : - 4 t h  

Lok Sabha] 
Action Taken 

I t  is not cicnicd t h i  irrigation supp1ic-s t o  the Farm ha\.,. hcc.n 
unsatisfnctory. hut constant efforts arc being made to get incrcahcd 
~rriqation supplies. 11 has twcn ~ w w ~ t l y  decitled to switch over the 
irrigation s y k m  for thc  F m m  to the Rajasthan C:.:nal instead of 
thc Bhakra canals. The cost o f  remodelling in the fonncr  case will 
hc  lower. But thca prxwmt lcasc nf land with iiw Sl!ralgash Farm 
cspircs in 1971 and it is not proposed to incur any substantial 
expenditure of a capital nnturc such its rclmt)dclling of canals until 
the lease of the land is extended. Thr yucsrion of the estension of 
lease is under discussion with the Rajasthan Governmen:. 

Regarding the suitability of the site, this was the on!-- largc sized 
site available for utilising the machinery giftecl by tile U.S.S.R. 
Government for setting up a large sized mechanised Farm. When 
the site was selected. floods were unknown in the area. Even beforc 
the Farm was set up, towns and villages, railway tracks and railway 
stations already existed in the dry river bed. The first flood camc 
onlv in 1958. 

[Dcptt. of Agricuiturc. u . . ' ~  No. 2-18 W9-FR.. t i t .  $12-fi!ll. 
Further Information 

We have rcqumted the Rajasthan Government to makc irrightion 
water available from the Rajasthan Canals System, in accordance 
with a decision taken in a meeting with representatives of the State 
Government. Tt is not known when the Rajasthan Covernmmt will 



be able to arrange this. The matter is being pursued with the 
Ra jasthan Government. 

The exact cost of remodelling of the distributions is not yet 
known, but we have been assured by the representatives of the 
Rajasthan Government in informal discussions that this will be much 
lower than if increased irrigation supplies were to be obtained from 
the Bhakra System. In any case, as stated earlier, i t  is not proposed 
to incur any substantial expenditure of a capital nnture until the 
lease of the land is extended. 

The lease of the land has not so far been extended and the matter 
is under correspondence with the Government o f  Rajasthan. 

[Deptt. of Agriculture. O.M. No. 2-1S/C4-F.H.. dt. 6-12-69] 
Recommendation 

As regards the problem o f  floods. the Committee observe that they 
have become a 'hardy annual'. as  the Farm is located in the bed of 
a river. A comprehensive flood protection scheme has yet to be 
worked out thirteen years after the Farm has come into existence 
though the Committee are informed that it is being looked into. As 
early as 1961, the Estimates Committee had urged tha! control 
measures in this respect should be taken with utmost speed. I t  took 
six years after that for a diversion channel t o  be built and e\.en this 
"gave way under the impact of the first flood it had to cope with 
that very pear." 

rS1. No. 4 of .%ppcndis XI11 c Pa:. I No. I..%':, o f  .S!:th liepo1.1-. 4th 
Lok Sabha] 

Action Taken 
'The Farm was set up in 1956 and. as mentioned abrbve. thc tloods 

In :he Chaggar river \\ere not known at that time. The first floods 
came only in 1958 and the Ministry of Food and Agriculture h o w  
k e n  in continuous touch with the Rajasthan Government for pre- 
vention of floods. Private lands werc also involved. The Rajasthitn 
Covernmcnt ronstructed a H(MA diwrslon channel and it was hoped 
that this would solve the prohlcms to a large extent but the channel 
also gave way in 1957 under the impact of the first fowls it had to 
rope with that very year. The diversion channel was constructd 
!lot by the Farm but by the Rajasthan Gctvernment. A Committecb 
c'c,rlsistinp of the Chief Enginrcr. Irrigat'lm. Rajasthan; the Cl~ief 
Engineer. Rajasthan Canal Project and thc D~rcctor of thc Farm has 
been wt up to f i l ~ l i s r  a flood control scheme for the Farm But as 
stat.4 earlier. i t  is not proposed to incur anv large scale expenditutr* 
either on a flood control . v c . h c . r n ~  or an any other item until tho leaw 
of the Farm is extended 

[Deptt. of .?\griculturc,. u;,t Xi,, f-lt:  'fj&FR, dt  4-1249] 



mquiries from the District authorities show that there had been 
n o  floods in the Ghagger river in  living memory prior to 1958. The 
position is however being veriAed by a reference to the District 
G a ~ t t e e r ,  the revenue authorities and the Central Water and Power 
.Commission. 

The floods have been attributed to the extension of irrigation to 
large areas in Punjab and Haryana and the construction of a number 
of drains discharging into the Ghaggar river bed from these two 
Stattbs. During the monsoon. these drains carry a large quantity 
of rain water into the river b - d  which starts flowing into the 
Suratgarh area. 

A flood rontr.1 schcmc has bccn worked out and its cost is esti- 
mated at about Rs. 50 lakhs. It will benefit not only the Suratgarh 
Farm br!! also the private cultivators in the areas. The flood control 
schcmc will also benefit the Railways and the P.W.D. Department 
o f  the Rajasthan Government. The question as to how the cost of 
t h c .  Flnod Control Scheme should be shared i s  being discussed 
b e t  ween the various beneficiaries. 

[Dcptt. of Ag~.iculturc>. 0.34. No. 2-11:/69-F.H.. dt 6-12-69] 

Recummendation 

%ht* very low return on investment would appear to have been 
caused by the high cost o f  production on the Farm. The data at 
page 22 of the Report would show that the cost of production of 
crops raised by the Farm, beside being subject to large variations 
f rom y a r  to year. sta!.cd above the range of price> fetched by sales 
111 ;I number o f  cases. Apparently. low productivity and ilea- 
e~;tahli.chment and labour expenses. amounting on an average to 
35 ;>epr cent of the total cost h a w  contributed towards this position 
11, 1s regrettable that no systematic measurcs to control the expendi- 
turcl on lalmur and establishment were taken thongh, as early as 
i961. twth thc Estimates Committee and a Committee on Large 
Sized Mechan~zed Farms set u p  by Government nad emphasized 
t h c b i r .  importance to the Farm. 

IS1 No. 8 of Append~x XTII (P:II 1, No 1 . t i l l  o f  S t h  Report - 4 t h  
Lok Sabhaj 

Action Taken 
'l'he low return on investment is due tu tlw fact that as ~ b . ~ r v e d  

by the Committee in para 1.32 of the Report, the supply of irri- 
gation lo the Farm which is situated at the tail end (I:' the Bhakra 



has over the last 5 years been 31 per cent of its allowrlll~i' 
of less  the allowance itself being only 40 per cent of the Farm's 
requirement. Whiltx thc yield of crops depends mainly on ade- 
quate and time]>- irrigation, the employment of l a h u r  is 011 the 
basis of area under cultivation and cannot 1)c rcducctl drastically 
even when the intensity of irrigation is inadequate. However, the 
number of lnbourcrs lo be rmploycd at the Farm is assesscd 
every month taking intu account the ~.olumc of work. The nd- 
ministrative expenses in thr running of Suratg:>rh F'wm are not 
considered high. Tliey have been calculated t o  be I:! pcr cent. 
13 per cent and 14 per cent of the cost of production in the years 
1965-66, 1966-67 and 1967-61: respc~ctivrly i ~ y  tht' Audit as per tlx 
Inspection Rcport on thc ; ~ c t . , ~ u n ~ s  of thc, Farm issued by  the A.G. 
for t h e  year 1967-6:;. In  spite 01 al l  this. tho  cost 14 produrtioll for 
sugarcane. hybrid mnizt :rnd paddy is 11)\vcl. r\\nn the V I I ~ ;  I, : '  !)ro- 
duction a! Pantnagar University Farm. W1:1-n I contrt~l 
measures arc adopted. it \vtri~lcl l ) c  jtossiblc~ 1 0  hr-i!~%: i:qc.r artw 
mdt-r kb:l:-if wnps nnd this n.0~11tl bring tio\vn !!w vr1.t e,; ~v.od:~r- 
t ion. 

Reommendat ion 
The Comn3ittc:- notc :hat Governmtm: : ilc,nisc.lvc> a1 c n, 11 '.t I - 

rain that even ~ h t .  profits mndc3 by the P a ~ t n  i : ~  :hv last two ycsal - 
can be maintained. Apart trcm c ~ r h ~ :  f;icic,rb, the absonc.,. l d  

adequate irrigation facilitieb ;tnd :h(. \.Lilnc.rai~:lity ( I !  :hr. Fili:l: 
!o floods render thc prospect.- urwc.r:ccin. 

We do not expect the, tm sfit i n  l!W;-(iC, ! : #  bt. a: i ? ~ e  san?c. ic.~c! 
as in 1967-68 as at the rcquc.zi (I!' the Rajasthan Govcrnrntwt. wc. 
decided to put about 500 acres undw Barsccm la  fodder crop) ;i.\ 
a measure of drought relief. Cons~dcring the acute* scarcity o f  
fodder in Rajasthan. we decidcd to assist the Rajasthan Govern 
nlent by growing foddw c7wn if this involvfd crlmt. sacrifice ,,n 
our part. 

Thc Farm has constructed In 1969 some nvw p l t , t c ~ t i \ ~  bun& 
In the farm area tu cantrol the flood waters. I t  has strengthentd 
the existing bunds and thew bunds now total 25 milcas. Aftcr thc. 
lease of the Farm is extended. wmprehensive flood control 
measures will bc. adopted. When IW switch over to the Rajasthiln 
Canals System. as envisaged. (he irriqatiorl ~ p p l i t . ~  will ;,!st, 



impova. The Farm will then do much better than it has done 
in the past. 

[Deptt. of Agriculture u!o No. 2-18!69FR, dt. 4-12-69]. 

Further Information 
A copy of the proforma accounts of the Suratgarh Farm for the 

year 1967-68 was furnished along with the supplementary material 
supplied to the P.A.C. in 1968. The proforma account prepared 
by the Accountant General was a combined account for the Surat- 
garh and Jletsar Farms. As the P.A.C. was considering only the 
Suratgarh Farm, the proforma account for the Suratgar Farm alone 
was prepared from the subsidiary accounts maintained a t  the Farm 
and was furnished to the P.A.C. 

As already mentioned in reply to para 1.60 and during evidence, 
the misting accounting proccdurc of preparing the proforma ac- 
counts does not seem to bc rational. as under that system. interest 
on capital recovered is added to the capital rrnplovcd and losses/ 
profits are drd~~ctccl  froin/add!d trl. t h c  Capta l  ernplqyed. For 
example during 1967-68. after nccountin~ for the value of opening 
and closing stock. the gross profit (total incomc minus expenditure) 
amounted to Rs. 69.58 lakhs. Out of this. ~f tht- tn t i re  capital 
invested by Governmt.nt \\.ere twn:cd as loan capital, a n  amount 
of Rs. 5.58 lakhs would he trcatcd as interc,st paid t c )  the Govern- 
ment. The net contrihutlon t o  G n v r r n m ~ n t  by the Farm after 
deducting intcrcst, indirect and prc.liminary cspense; and deprecia- 
tion, was Rs. 49.52 lakhs. The cntire amount was crrdited to Gov- 
ernment through the treasrlrv and no part of i t  was r ~ t a i n e d  by the 
Farm. Ordinarily. sue+ re-pnvmr8nt,. shcl~~lri hr, twated as  a reduc- 
tion in thc loan; provldcd I)?: thr Chvernmrr~t t o  the Farm. How- 
ever, in the profornm ;tccounts. it is added to the capital employed, 
thus raising the capital t.mploycd to that vstcnt, instead of r educ  
Ing ~ t .  Depreciation on capital assets such as buildings. irrigation 
channels. equipment etc. i i  as caod as cash Incomcl of the Farm 
credited 10 the Treasurv lvhich shou!d lend to ;I rrduction in the 
capital employed. This is alsr, no? prnvidrd for in the prescnt 
accounting proct>dure It is undrrstood that rcvisinn of this pro- 
cedure is under consideration of t h r  C.A.G and any in~tructions 

, received regarding the manner in whrch the assessment o f  the 
?5 rorrcct financial rcsults has to bc nrenared will be dtlly complied 

with. Tn anv case, from the w a r  1969-70 ctnwards. the accounts 
will be prepared on strictly commercial lines ns the Farm has been 
transfemed to a Public Sector 1Jndcrtaking. 

The proforma accounts for th t~  year 1968-69 hnvc not yet been 
drawn up. A comparative note on the financilll rewlts of the Farm 

3101 LS-4. 



during 1967-68 and 1968-69 will therefore be prepared in consulta- 
tion with the Accountant General, Rajasthan, after the accounts 
for 1968-69 have been compiled and audited. 

[Deptt. of Agriculture, O.M. No. 2-18169-FR, dt. 6-12-69]. 

Recommendation 
The Committee observe that the existing system of accounts suffers 

from several deficiencies. This was conceded by thc Governmcnt. 
The annual accounts covcr the period from July to ,June which is 
not very suitable from thv point of view of the Farm considering 
that  the rabi crop. the major producr of t h ~  Farm, is sold only 
subsequent to June. The exclusion of thc rental value o f  the  land 
and thc ternportal-y capitalisation c r f  items of rspcnditure like 
Development and pr,~lirninary c,spenditux are also not calculated 
to give a correct picture of the cost o!' production each year. The 
Committee would like Gnvcrnment 1,) take in~n~cdia te  --trbps. in 
consultation v.ith Audit, to remove thesi* dcficic:wws and stream- 
line the accounts. 

[Sl. No. 11 of Appendix XI11 (Para No. 1.64) of 58th Report-4th 
Lok Sahha]. 

Action Taken 
Thc exlsting q-stern of accoiir;:~ ;:t thz, Farm was finalised in 

consultarion with the  Comptrnlicr and .4!13itr,r- General of India. 
We have addressed the -4 G. Ra jaqthan I,,.. ctxrta!!l modifications in 
the accounts system. Th- matter is s: 11 tinder corrc.ip:)nd~ncc. 

As statcd car l~er .  the rtmt 1s beinc p , ~  1 1  IS  bq*lrig shown in 
the accounts A proportiondle .hark- of thc capltalizcd items o f  ex- 
pend~ture llke de\-c!opmwt and prc.l~m~nary expenditure 1s charged 
to the accounts evrry year and this I <  thc~ only wav to correctly 
exhibit such espendlture for the purnosc of prcparlng accounts. 

[Deptt of Agrrculture. u o No. 2-18 G!) FR. dt 1-12-69). 

Recsmmcndation 
The Oornnl~ttcr, n ( ~ l (  :11dt Governrnc~nt hi ivt r i c m  tjr*c.rri~.(l Lo sc t 

up a corporate form of management for t h ~ s  arid for tlw f i v e  new 
State Farms set un or In the nroccs, of bcx~n;: s r t  u p  Thab Com- 
mittee also note from the fina!w1;11 f,,rc.casts prr.parr4 for four out 
of the five State Far rn5 that G o ~ ~ r r ~ r n c n ~  c3xp..c t an annual return 
ranglng from 21 pcr cent to 57 pc.1 ccb*tt the cap:tdI 1n1.f 5tmlmt berr~g 
recouped wrthin a period r a n g r n ~  irom 3 to 10 ycars. The Com- 
mittee cannot, however, help fcellng that Governments expccta- 
tions of returns from these Farm; arc  on the extravagant srde. I t  
is also a matter for regret that the proposals for setting up  these 
Tams were brought up for approval before Parl~ament  through 



the demands for grants with no indication whatsoever of the econo- 
mic; of the schemes or of the working results of the Farm at  Surat- 
garb, which has there been in existence for twelve years and had 
been incurring losses. The experience so far gained with the Surat- 
garb Farm and certain other factors mentioned in the financial fore- 
casts nf the new State Farms suggests the need for rxtreme circum- 
spection before committing resources for the development of these 
Farms on the basis of ever-optimistic anticipations regarding re- 
turns. The Farm at  TIissar. which is exnrctc.1 to yield a return 
o f  57 per cent and recoup thc capital invested over three years from 
1963-69, is depc!ldcnt for its irrigation on the remodelling of the 
misting canal system in the area at a cost of Rs. 75 lakhs. The 
remodelling has apparently yCt to bc started by the State Govern- 
ment. In the case of the Farm at Hirakud, where a return of 21 
per cent is anticipate and capital is expected to be recouped within 
tcn years from 1969-70, the valuc of th- produce in the first full 
crop year, i.e.. 1968 69, has bccm Rs. 3.60 lakhs only as  compared 
to the expected return o f  R.;. 39.21 lakhs. Resides. the iocation of the 
Farm renders fourfifths of the area o f  the Farm liable to inundation 
by the Hirakud Rcscrvoir. "for one anti a half to five months in a 
year." The Farm at Sindhnur. from n.hich a return of 38 per cent 
is anticipated and thc capital is expccted to be recouped in four 
years from 1970-71. is situated in an area whcre "prolonged 
droughts are of ftcqurnt occurrence". 

[Sl. No. 14 of Appendix XI11 ( P a n  Nn. 1.80) of 58th R e p o r t 4 t h  
Lok Sabha]. 

Action Taken 
Thc dec~sion to set up a Corporation to run the Farms has been 

takm t ~ s  it is txpwtcd that under a rompany form of administra- 
tion, there ~ 1 1 1  be a greater s c n x  o f  compulsion on the manage- 
ment to minimisc losses and to make profits. The State Farms are 
essentially commercii~l organisations and shvuld run as such un- 
hampered by t h o  ptcwdurrs that j:ovcrn thc \%.orking of Govern- 
riicnt Depar tmcnts. 

The notes on the demands for grants in respect of n ~ w  State 
Farms in 1967-68 and 1968-69 did not specify the amounts required 
for each particular Farm. Thrrc wcw ceneral provisions intended 
to bc utilised for setting UP rtcw Farms on the basiq of the antici- 
pated progrcss of negotiatim.; with the State Governments for 
acquisition of land Preparation of detailcll financial estimates was 
not posqible a t  the time the budget estimates werr framed. I t  was 
not considerrd necessary to bring out the economics of the working 
of the Suratgarh Farm for purposes of these budget estimates. 



firstly, because in Government's opinion the Suratgarh Farm was 
doing reasonably well and secondly becaust> there was on inter- 
national agreement for ~ ~ t t i 1 . g  v , additional Farms and Covern- 
ment had every intention of impieme~iting this agreement. I t  is 
our hope that the Farms set up u w k r  thc  aprtlcmt-nt would be 
commercially ~ucccssful. Mention has been rna:lc o f  a part of the 
land a t  the Hirakud Farm b a n g  i ~ u n d a t c 3  for a part of the year. 
This is correct but this  land had bem 1yi::g uncsploitcd. after the 
constructions of the Hjsakud Dam and utilisation of land periodi- 
cally inundated would be a unique esperlment ; ~ n d  i t s  result% 
could be utilisad for brin,qing III:&.~ cult~vaticn ?;rr-qc awas :>round 
other dams which also get inund:ttrz! for a part o f  t h r  year. By 
and large. our State Farm; have bt~cn set 1113 rxn lands not under 
cultivation before and by set t in? uu t he  Farms. T !w Gcwernm~nt 
has not only deve1opt.d ?ht, areas but has brn~~rrht p:-asperity to 
these areas besides tnakiny! a contribu:ion tcl th r  mechanisation of 
agriculture in the country. 

Regarding the Farm it; S~ndii::x in 3lgwre. :hi. Farni i -  :n the 
command of Tungabhadss area a!?? 7t.r ha\.(, a-;urnnci.s elf adcquate 
irrigation supwlies f~mm St at  1 .  Gcn.ernrnent. 

Mention has been madc c.\:l;-;i\.,~c;$nt ri,!:lri?> j:rln.~dec! for In 
the financial estimates of t h c  F:L:.!T~. Th* SL s : : ,  thc- first financial 
forecaqs but exvyy t.ffor? \!.i!l i x ,  rr,; , . i t s  :(I :..,(, ! hrrt :hi, returns in 
commerc~al terms are r~aw!:abit, 

[Deptt. of Agricu.tt;:-,: i1 :, ?;(I. 2 lt;'!iB-Fli. rl: 4-12-69]. 
Further Information 

The State Farms Corporat~on [ I !  1:idi;r I,:d 1or6i.r , ) : ! I -  thp 
ministration of all t h ~  Ce!-!tI-~~l S:>!?c. Fa1 rnr f r ~ : ~ ?  tL.1,. : s: ?\L,gLISt, 
1969. Immediately after t h ~ s  c!iar!&c -c . . . -c l .  . :!7(. Corpr,:-a: ,(.:! ;,ppli& 
itself to the task of-strearr,l;n:ne ( # -  . i ;  : h .  Farms; :I CfrInrllittc.e 
was appointed conq1.t ing of senw: twhr  .c..,: off i c . r z r \  i t?  * , t i c .  hr*ad- 
quarters office of the Corporat~on and  thr. C;r. ! ic .~. ; . '  Ma?,rcc*: c,;rch 
Farm to go into the v.orki:~lr of ;*ill (I!  :hc.r l  ;in*! !ht. Ct !r,rn~ttpr 
has already completed its u-ork ;.ti ! & I  d i  * i l .  !'.?T? :I! Sul-atgarh 
Jetsar. Hissar and Jharsuguda arcm c ; ,nc~rncc l  Thr, t8.r-n:~ ,,: refer- 
ence of the Committer! asked them to  locrk :nto : i r r .  -t:,ii and c . c l u i p  
ment requirements of t he  Farrns Thew. also askr.(i then-! t~ look 
generally into question5 about i r n ~ ~ r : ) v l n ~  t h e  racl,n ~rntc.; of the 
Farms. As a result of the ; v w k  o f  t!~!. C r ~ r r i ~ l t ~ ~ ~ c ~ .  wmc aver, 
staffing has been disccn-cred a t  thc. oldw F ; t t ~ ~ s .  namrly. Suratgarh 
and Jetsar and efforts h a w  b v n  made  to trancfer itan frcxrn thekc 
Farms to the newer Farms. The staff s'rcrrqth at thc c d d ~ r  Farms 
has been reduced without retrenchrnc a n s  ~ n d t v ~ d u a l  fat. Thc 



Committee has also declared some equipment and spare-parts as 
surplus a t  the older farms and these will be disposed of if they 
are not wanted a t  the newer Farms. The Committee has presajbed 
limits of expenditure for each o l  the Farms for thii year ending 
20th June, 1970 (which is the financial year adopted by the Cor- 
jwration) and ha; also prepared realistic estimates oi imome for  
the year. The rnanagcment of the Farms have bepn told not to  
L . x i ~ b c . d  the expendjturc Ii~nits jl~dlcatcd by the Committee. They 
have also been told to cnd:,a\ oa r  to achievcb the income targets fixed 
by the Committee. After t h e  Corporation took over, an effort has 
bccn made to introduce grceater cost consciousness amongst all ranks 
o f  the Farms. Sam: incentive award; have also been announced. 
ThcrtA has also been a d~versification oC the activities of the Farms 
s!d th:y have now bt~rn authvrised tc, undertake land development, 
!a :d  l w ~ ~ j l i n g  and soil consL.r.vation .<.-ork on lands of private par- 
: I(,.- o : ~  nl!rr.>ly cclrnmcrcjal tllrms. Tt:is I , rc, cbnsurc iu!ler utilisa- 
:!on o f  machinery and man-oowei.. .I> a ~.osi:!t of these efforts, it 
.+; v u r  h<~pc  that the Farm:: rvill run L S  z l icc( . \~f~l  commercial units 
in luturc. 

As mt,ntioncd rtbuvc. thc Con~n:~;  t c ~  appolntcd by !he Corpora- 
:lun has prepascd estimates of expcnditwc~ nrrd income for one 
yc ; ,~ .  t~nly.  This is a rtalistic approach a :  ~ 1 . 1 ~  estimates of ex- 
pendi!ure and income for a period as I~mr_: sl; 4 or 5 years may turn  
o u t  to he hiehlv lvidt. o f  t h e  mark. This esercise of a Committee 
),reparing estimates n!' c~sprnti;trlrc and likrly income would be 
wpt.a tcd 1.vt.r~ v c ; ~  I. .  

A co))y (11. t he  c Sta~c%mt.n~ shov,.ing ritcommendations) of the 
Committc~c on Suratgarh Farm (and decision of the Corporation 
thereon) is enclored (annewre) .  

Please also indicate thc woskiny rcsults ot each of the  new fivc 
farms during 1967-68 an.{ 1968-Rg itdicating in each case. 

( i )  the area out 01' the total area brou:;ht under cultivation; 
( i i )  the total vield and pcr hrctaro ~ i e l d  in respect of the 

principal crop: 
(iii) the total espcnditure and its brr 'k-down by principal 

activities: 
(iv) the total ~ d i s a t i o n  and i t s  break-down; 
( v )  the  net profit or loss and if los.;, thc reasons for such 

losses. 
Data are bcinp collcctcd and \+-ill be furnished shortly to the 

Scctt. of the P.A.C. 
[Deptt. of Agriculture, 0 . M .  NO. 2-18/69.F.% dt. 612-mI. 



STATE FARMS C3RPORATION OF INDIA LTD. 
S u t e m ~ t  contdntng recommendations made by the ProBtablllty 

Committee on the Central State Farm, Suratgarh and Corpora- 
tion's decisions thenoa 

Sl. Text of Recommendation mnde 
NO. by the Committee 

Decision of the Corporation 

T h e  pdicy regarding inxcasing ilr 
decreasing area unier paddy 
neccls to be reviewed at the end 
of the Khlrif Crop. 

The Cmunittce recommends thsr 
use of inputs above the minimum 
basic recuirements must be carc- 
fully examined in the case of each 
a ~ l d  every field bearing in mind 
that every extra rupee spent on 
additional input should normally 
bring an additional return of 
Rs. 2i- under the c rcumstanccs 
and the conditions prevailing at 
the places. If the additional 
return is likely to be less than Ks. 
I .  5 for one rupee extra cxpedi- 
ture,lt should be used only if other 
factors of production are surely 
available otherwise use of extra 
expenditure should be avoided. 

It is better and more economical to 
engage labour on contract basis. 
In operations like harvesting and 
threshing of some c r o p ,  wwagcs 
may be fired in kind in terms 
of grain and in some operetiom 
even in kind of fodder. Yuvmcnr 
should be resorted ro in k i d  in a 
terns  of fodder u far as possible. 

The n c d  to Increax or decrease thc area 
under paddy visa-vis switching over t o  
sugarcane and cotton crop may be 
cxamind by t h e ,  farm so rli:ir thc most 
e:momical cropping patrcrn is dop tcd  
in future. 

Accc pr cJ . 

Accepted. 

(Action : C.S.F.. Surntprh) 

( A ~ I ~ u  : C.S.F., Suratgarh). 



- Farm at present is-i& cUecs. 
Out of this 85 cusm come from 
Hhakra Canal system and 15 
cusacs from Gang Canal system. 
Supplies from Uhnkra Canal 
fcom Gang Canal Systun were 
in the past depleted due to floods 
in the month of August to Nov- 
ember ever yeor. This was 
adversely decting the Kharif 
Crops and suficient watcr Was 
not available at maturity and 
flowering time of the Corps. 
Similarly paucity of watcr was 
also reducing crmination of Rabi 
showings. .&is year thc canals 
havc not brcachcd during f l d s  
and hence the water supply has 
been as it should hc in thc normal 
course. In the upper rcachcs of 
ST(; Dist., thc left back has been 
strengthened. It is now expcctcd 
to stand any intensitv of flood. 

4. I ~ a t i o t u  
The schedule water supply for the The w h d u l d  watcr supply for the Farm 

is actually 61 cuJecti66 curacr from 
Rhakra Canal system and I 5 c u m  from 
Ganga Canal system. 

In view of thc flood pr ~tcction measures 
already taken by the State Authorities and 
the Farin, the nerd for. going ahead with 
the comprchenaive flood rntcctim 
the scheme earlier &s to be 
reconsidcrcd by the P'2LPrs their fun 
recommendations wrnmunicntcd to 
Head Office. 

(Action : Central State Farm Suratgarh). 

5 .  'rne Cxnnittc: is of the o~inion 
th31na t h  prrscnt hases of 16033 
axei, th: resource* an1 expcn31- 
ture she-~ll be wxkei  OX b ~ r  it 
w ~ l d  h- $ 1  +-able \, revi :W the 
p.~;ition from time to time. 

The Committa's expcaation of 16ooo ma 
coverage during rubi-I* was bmcd 
on the appreciation of the position then 
prevailing and the water supplies expected 
to bz available for rowing. In view 
of the improved irrigation supplier 

and availability of flod mohture, the farm 
should be ahle achieve it3 original target of 
22,030 acres, maintaining thc input : 
output ratio approved above. 

(Action C.S.F., Sur~garh)  SICI). 

Thc farm is the oldcst and biggat OUK of the consiemnai equipment, itaar 
amon the Central Statc Farms. which arc required to be ret- bv the 
Our ofthe ift eduipment rcccived farm for cnnnnhabation may be d&ted 
from the U!SR since ,956, equip and a revisal list of d i n c r y  and 
ment worth Rs. 1,65.993 has equipment to be disposai of shwld be 
bec~mc obsolcte and IS recorn- prrparcd. 
mended for disposal. 1:rom the (Action Engineering Division SFCI 
condemned equipment effort is 
being made to clmabalice quip-  
merit as far as possihlr. 

7.  Surplus l?quipnunt 
E uiprnent worth about Rs. ~ 7 , 5 4 9  Chid  Engineer shouki immdiuelv e- 

%as been found s~rplus details whether the surplus machinery .anti m. 
in *nnerure VII ofthe 6epnrt). we not rcquinl at nher F- S W ~  
In addition spare parts wonh d the equipment a d  the mrhinnry a 
Rs. 64,1851- have also been is not required by o t h a  f.rms mag be 
found surplus to the requirement disposed of to othcr G o v e m c m  d e w -  
of the Farm. B!Torts may be ment, public uclrtercMnw, institmi-, 
made to either scll the sprrc private parties hy t ~ c g o t i ~ o m j  d m  
parts in the open market or through srfveniscmcnu in the m- 
trmufcr them to other farms if papen, etc. after tixiap the rwrve rirc 
required by the latter. for ach item .~d to the bat uflvm- 

taw d the fum. 
(Actioo : CB, SFCIICSF. Sut.tpuh). 

---. --- -. .. -- 



8. T h e  Committee recommends that There is no  objection t o  surplus machinery 
as many of the surplus machines being transferred to the Central State 
PS possible and necessary may be Farm, Suratgarh, provided in~erests  of 
transferred t o  this Farm. other farms are fully taken into eccount 

and nnccessary ncwunting Ddjustments 
are made. 

. . 
and the work taken up. 

10. The Cummittee ah0  rei~r:l~:11i:riJr 
that herenfter capitsi i:qulp.ncnc 
of \&~e of above K?I 25.033 1113) 
be purchased by the farnm tu1ly 
after gettlng rhe prr~lr approval 
of the Corporation. 

I I .  Spare part3 should n,.t iv x c r -  
st0ckc.i anLi c3or!\ hh.)uld b c  
made to m d i f y  thc impdr~ed 
implementr an.i machrnes tv s u ~ t  
changing crupplng parrcrn, varrr- 
tics and tield operations. 

12. C'UOWI d r d  Refwr, Il'otli 

The.c i s  some \;ope f . ~ r  ur:Jcrtak;l,g 
LUitOlrl and rrparr w i r k  a1 Sura!. 
garh. I n  order LO Itrcreaw ti; 6 
w'rk  this is ncyesar! I,, c t u ~ ~ g c  
p l c i e ~ t  procedure r \ihcrnc fur 
this prlrpusc. i louc;rr .  ~t I,. 
p ~ i n l c d  la1 tha1 r a ' e  rn;i:* LC \ r t  

fixed that they arc imnpe:iir\.c 
as compareJ to  rhc markc: raler. 

,n  n I \  l~\ludcri 1x1 rhr  
hu,lper 3s apprnvcd hy the Corpcirnr~on. 
111 orh'r caxb p u r ~ h a ~ c  01' cap~tal  equip- 
mcnr \vdl he maJc iml\ d'rrr prior np- 
prswdl ot th: 1ir.a.iquartcrb. 

)*a. ho:~ .ic~rded 1,, I I X  01- rnu1rnunl 
\to& n ~ u i ~ ~ ~ ~ i a ~ i - c  1rn111\ 111 tlic case ot  
rrnp,lrrc.i .in.! r :~d~gcnuir~ \part parts on 
unicr 

-, 1 hi: ;rb~)vc I~nrriy arc 1,) hc str1~11> d h c r d  
to. \ >  far a? p c ~ , ~ h l c  rrld sub)ect to 
qunl~c\ ixwg satlsfactor :. , cfftsts u (BUIJ 
be mkr :  tu parchaw hparcs ~nd~gcnousl!  . 



I). P.0.L. 
The Committa fwnd t h t  anir- 

d u u s  workin ha.. resultcd in 
ovcrstackinp of P.O.L. It r e -  
commends that Stores S ~ t l o n  
SHOULD take the overall rc%- 
ponsibitity in the matter. The 
Committee would also like to 
reiterate its rrrommendation PO!, 
stock maintcnancc limits mad e rn 
its repon on Jetsar Farm. 

Accepted. 'Thc mnxirnurn stock nuin- 
tenance limrts recommended by the 
Committee in its report on C.S.F. Jetsar 
and approvrd by the C;orporaticm arc:- 

(a) IJetrol and tiS1L-Maximum one 
month.$ requirement 
"1 o trme. 

:bj I.ul~r~cant\- h i~xtmum SIX monthr' 
lcqulrancnts at a 
time. 

<Action : C.S.1:. Suratgarh; . 
tr. It will alst~ bc udvisable t t ~  under- :\ccepte.i. Ncxessar! r ~ ~ s t n a r o n s  In the 

t&e arLllual repairs the mattn haw a b e d ?  h e n  ~h%uad. 
bulldings drpartnwl~tall! . ullrch 
wil: cffect savlnB\ 

.Action : C.c.1.. Sur~tgnrhj. 



CHAPTER V 

RECOMMENDATIONS/OBSERVATIONS IN RESPECT OF WHICH 
GOVERNMENT HAVE FURNISHED lNTERIM REPLIES. 

Nil 

NEW DELIII; 
9th January, 1970 
Pausa, 1891 (S). 

ATAL RIHARI VAJPAYEE, 
Chitirntar:, 

Public Accoun/s C~mrnittcc. 



APPENDIX t 
(Para I - 7) 

CENTRAL STATE FARM, SURATGARH 

. . . . . . . . . .  Jowar 1.05 I 41 

. . .  . . . . . .  M I me 742 642 
. . . . . . . . . .  Gurr 787 390 

. . . . . . . . . .  Cotton 3.812 3,941 

. . . . . . . . . .  Arhr 23 . . 

. . . . . . . . . .  Urad 7 . . 

. . . . . . . . . .  Til . . . . 

. . . . . . . . . .  Moth . . I2 

. . . . . . . . . .  Castor I I . . 
Jute . . . . . . . . . .  . . . . 
Ground Nut . . . . . . . .  28 . . 
Snnai . . . . . . . . . .  5 . . 
Sun Hemp . . . . . . . . . .  . . . . 
Cow I'ea . . 

Sugarcanc (F) . . . . . . . . .  79.906 1,497 

Sugarcane (R) . . . . . . . . .  44.576 
- -. -. -.... - - - - ... . -- . 



Summary of nmin Recom~~iendationslConelusions. 
- - - 

S. No. Para N o .  Ministry! Dqx~rtmcnt 
C'onccrned. 

I 1 1 3  lkyvt ,  (4- In   par:^ 1 .30. the Commit.tce had drawn attention to the  deterio- 
A I : ~ , ~  ~ 1 1 u r c  t.ati(111 i r t  kllaril' sc:c(l production in the  Suratgarh Farm since 1963-64. 

'I'hc (;ornrnittcc observe from the  data furnished to them that  even 
i f  tlw 'rlon-scwl' kharit' prc)rluc.tion is taken into account, the  picture 

ul wrnain? thv  s:lrrlc. Thv tots1 kharif production in 1963-64 was + 
1.38.135 rluirltals and i t  slumped to less than a tenth in 1967-68, i.e., 
12.586 quint:>ls. 'l'h~, Comrnittcnc are glad to observe that  "condition 
remaining fa\.o\irablt!, t h e  Farm expects to h a r w s t  a record crop 
of ;~lmut trnr lakh q u i ~ t a l s "  in the 1969 kharif season. 

-&J- 'i'hv ~ o r n r n i t t r t ~  notcL that the main reason for the  lower per 
11cct;tri: yictld is tllc alwncct of adequate irrigation. This has affected 
kharif wops  : ~ t  the  flowerinc stage and rabi crops-the mains.tay of 
t he  Far111 -:it t h e  sowing stage. The long-term solution to this 
c!ificul!y ; ~ w n r d i n g  to Ga~.c,rnrnent lies in switching over the  Fa rm 
to i r r i~ ; i t i o r~  from t h ~  Rhakra Canal to t h e  Rajasthan Canal, but  
thc cost of t h i , ~  is yet tn he worked out.  In any case, t he  Fa rm is 
in no position to rommit itself to any  sullstantia] expenditure on 



this accuunt, tdl t h e n  is an dssL;i.ar:ce f r m l  the Rajasthan Govern- 
1n2nt that the lease on t h e  land occupied b,. the Farm, which is due 
to expire by 1971. will ije extended. The Committee however 
gather that thc Itajasthan Canal crosses the Suratgarh distributory 
:!nd the Pilil>.lri:lan distributor! of the Bhakra system at a place 
close to the F a ~ m  where t \v( i  sip-hons upcrate. The Committee 
\wultl likr (;o\.rrnment to esarninc. whether it would be possible 
1 0  tak:' ;tdvantage o f  th i s  arra!t::-ment in  augment irrigation s u p  
plirs to th(.  Farm. n i t h u t  si~b:tantial capital expenditure. 

The Cornmit:..c also note that a committee set up by Government 
to examlnt. the working ~f the Farm has suggested the discontinu- 
ance or rcctuci.d cultivation of certain crops like maize. which have 
not txen "successful d u ~  to climatic conclitions", and paddy. which w 

QI does not "compete very well with sugarcane and cotton for return 
per unit o f  water rclquirvtl during the hottest period of the year 
\then the water ~ L I ; I ~ I I ~  position is lean". The Cornmitee have 
already. in thcair 58th Report, highlighted the need for a proper 
crop pattern. The Co~~lmi t tcc  hope that this point will be kept 
continuously in \*irw having regard to observe yields of the crops 
and their market potmtialitirs. 

The Cornmittcc art? glad to ohserve that clue to "low intensity of 
floods" the crops ir l  thr Farm were not damaged in 1969 and that 
certqin precautionary measure!: have been taken to meet the 
problem in future. However. a permanent system of flood control 
is expected to cost Rs. 50 lakhs and is based on a scheme for cost 



sharing to be worked out with various beneficiaries like the Rail- 
\vays, the State Public Works Department and private cultivators 
in thv area. Thc Committen have no doubt that Government will 
assrirc itself of  the extension of the lease of the land occupied by 
thc Fsrtn before embarking on any substantial expenditure on this 
account. 

1):y. g t t '  The Comnlitter are also of the view that farms should be set 
; \ ~ r i c ~ l l ' ~ ! r . '  up on lands leased in perpetuity or purchased lands rather than on 

lands leasc~tl for short periods so as to avoid a situation and uncer- 
tainty of this type. 

-L! While the Comlnittee recognise that control over cost of pro. 
ductiotl in the Farm can hi! effectively obtained only by opthis ing 
yiclds, thry would like to stress the need for effective measures for 
controlling costs ni cultivation in the Farm. A Committee which 
rrviewed thc wor!iinq of the Farm in September* 1969, suggested 
mrasures for sn\.in<s in staff expenditure to the tune of Rs. 1.z 
Inkhs .  as i t  found a r!urnhcr of posts in the Farm to be unnecessary. 
The Comrnittet* hope that. in the light of this position, periodical/ 
ev;!Iuation of the staff position would be made with the help of pres- 
criIjcd norms. That Commit tee also found surplus equipment and 
in the Farm worth Rs. 2.81 lakhs, besides overstocking of P.O.L. 
products. where the stocks in hand ranged from 24 months' require 
ments to 57 months' requirements. As the Farm has now to  func- 



tion as a part of a commercial corporation and pay its way, the 
Committee hope that cost-consciousness would be instilled into a~ 
areas and levels of operations. In order to control inventories, 
economic order size of each item in use will have to be laid down 
for guidance of the ordering department. 

-do- While the Committee are reassured to note the recent improve- 
ment in the Farm's performance, they would like to point out that 
a lasting improvement is possible only if a standing solution can be 
found to the twin diametrically opposed problems--lack of irriga- 
tion water and control of flood waters. This would involve capital 
expenciiture on a scale which it may not to prudent to incur till 
an assurazce is forthcoming that the lease of the Farm land would 
be extended on a long term basis. The Committee hope that 
Government will be able to work out a satisfactory arrangement i, 
respect of the foregoing matters. 

. 'b- The Committee have already drawn attention to the deficiencies 
in the present system of accounts in the Farm. They would 
Government in consultation with the Comptroller and Auditor 
General to take immediate steps for rectifying the defects in the 
accounting proc~dure, so that it presents a true picture of the work- 
ing of the Farm. 

-do- The Committee note the Government's view that the financial 
forecasts in respect of the new State Farms, which the Committee 
hod charactcrised in their Fifty-Eighth Report as extravagant in 



1 
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expectations. are "the first financial forecasts". Apparently these 
farms will not be able to produce returns on the scale and a t  the 
pace visualised in the original forecasts. The Committee hope that 
Govcrnmcnt will, in the light of this experience, ensure that pro- 
posals involving substantial capital expenditure are not approved 
on the basis of optimistic forecasts prepared without being scrutinis- 
t-d by experts in that line, who are not connected with the proposals. 
So far as t h ~ s ~  farms are concerned, the Committee would like 
Govcrnmcmt to have a reassessment of the prospects made and 
brought u p  I~eforc Parliament along with the relevant dema.nds for 
,gr:~nts whcw tlleY arc next presented. 




